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MR. DEPUUTY CHAIRMAN : The
House stand: adjourned till 2 p.m.

The House then adjourned for
lunch at six minutes past one of
the clock.

The Houvse reassembled after lunch
at two of the :lock, Mr. DePuty CHAIR-
MaN in the Cihair.

MOTION R1.GARDING THEFOURTH
FIVE YUAR PLAN 1969—74—
(contd.)

SHRI M. M. DHARIA /Maharashtra) :
Mr. Deputy ‘Zhairman, Sir, though late
this debate lLas given an opportunity to
discuss the Jourth Five Year Plan of
which more than onc and a half years
have already passed. This Plan has been
discussed ear ier and the preface to the

h
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Fourth Five Year Plan is not necessarily
a preface but an interlude in the Fourth
Five Year Plan. This preface according
1o me is an interlude, but even then it
reflects on the mind and intention of the
Government. Tlis Plan, having a total
outlay of Rs. 24,882 crores, will have an
average growth of 53 per cent every year
and, during the Fifth Five Year Plan,
according to the planners it will b to
the tune of 6-29. Before I proceed
with the Plan itself, I would like to refer
to some vital points that arc raised in this
House by some hon. Members. Some have
attacked the mixed economy iteself. Some
have said that land should be national sed.
My friend, Shri Chattopadhyaya, said
that land in the country shtould be nati-
onalised, and some havc opposed the
monopolistic trends in the country. Sir,
I am very clear about the issues and I
feel that in the country today nationalisa-
tion of the whole of the land is not re-
quired. It will be a most unwise step.
What is requircd is the rationalisation
of land. What is required is the proper
distribution of land to the tillers and to
the actual cultivators with a a fixed ceiling
and, from that point of view, as they have
not carried out the land reforms—the State
Governments and the other Governments
—we see a lot of dissatisfaction, and so
the best possible course would be not to
nationalise but to rationalise the land,
having regard to the cultivators’ problems
and all that. Regarding the mixed eco-
nomy, 1 fecl that the present trend in
the whole world is that in the capitalistic
countries more and more socialisation
is gradually taking place and in the Com-
munist countries where there was autho-
ritarian rule more and more democratisa-
tion is gradually taking place. Naturally
this has affected the economies in both
these camps, whether capitalistic or com-
munist. In both these sets of countries
we find that mixed economy is gradually
being accepted. In this background, we
have certainly shown widsdom in accept-
ing mixed economy. The fault lies not
in the mixed economy. The fault lies
in not properly maintaining the rela-
tionship between the private sector and
the public sector. Itis true that we have
adopted the Industrial Policy Resolution
and it is true that the guidelincs were
given, but while giving licences to various
industrial houses, the Government did not
utilise its discretion in a judicial manner
or in a manner which was necessary for
the socialistic economy in this country.
We find today that big monopolies have
grown up. I may urge here that the
Industrial Policy Resolution  requires
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[Shri M. M. Dharia] | without taking the necessary advice
further clarification and the fears that are from the Monopolies C‘?mmi’,Si_O“ the
now cxisting in the minds of small entre- government goes ahead in giving the

preneurs have to be removed. What is
going to be the relationship of the
public sector with the private sector and
within the private sector what is going to
be the relationst ip between the big indus-
tries, medium size industries and small-
scale industries and the handicraft indus-
tries ? How are we going o take care
to sce that these small industries or handi-
craft industries arc in no way disturbed
because of the keen competition from the
bigger ones and at the same time no ex-
ploitation is allowed ? In that direction,
we have not been able to put proper
control over the functioning of these
industrial sectors. If I may put it properly,
ours is not merely a mixed economy ;
itis a mixed economy under social control.
Even though it is there in the Industrial
Policy Resolution, we have forgotten that
it 1s under wsocial control. That is why
we see today in this country a lot of
dissatisfaction and maladjustments so far
as the productive units are concerned.

The most important aspect that we and
the planners have neglected is the dis-
tribution system in the country. Ulti-
mately it is the proper distritution system
which is more material. What care is
being taken here so that at the time of
distribution the common man i not ex-
ploited ? Twoday whenever theie is scarcity
there is exploitation and all possible undue
advantage is taken by those who are
producing, through their agents legally or
llegally.  The planners have not taken
proper note of this aspect.

_ Regarding monopoly, it is being said
in this House that if you want to curb
monopoly, you will harm production.
I may here make a plea that because
of the 'building up of big monopolies,
all possible unfair trade practices are
carried out and it is these monopolies
who are harming production in tlis
country: If proper production has to
be maintained in this country and if
production has to be increased in this
country, big meonopolies, who are not
only exploiting consumers, but are not
allowing other industries to grow, shall
have to be controlled. The Monopoly
Commission which is now in existence
in this country shall have to resfrict their
growth.

Sir, it is most unfortunate that at one
end the Government has made this Act
applicable from the st of June and

licences to those who have been declared
as monopoly industries, as monopolists,
in the previous Report. This inconsis-
tent behaviour is perhaps the  root
cause for our suffering.

Sir, it is in this background that T would
like to say to the planners and the govern-
ment that we shall have to clarify our
objectives. Well, it can be argued that
they are clarified. Even in the Preface,
the hon. Prime Ministet has very cate-
gorically said about the objcctives that
we intend to have. Sir, if these objectives
are here, are we prepared to act according
to those objectives ? Are we prepared to
take some basic decisions in that direction ?
What are those basic decisions ?

And, here comes the question of the
various disparities, both in the economic
and the social spheres, that exist in our
country. Sir, I would like to say on this
question that I was looking with great
expectations to Dr. Gadgil who happens
to he the Deputy Chairman of the Plann-
ing Commission. 1 felt that it may be
possible for this great Indian economist
to mould the whole character of the
Planning Commission. But, I am really
sorry to say today that Dr. Gadgil, insrcad
of moulding the whole of the Planning
Commission and its character, has now
become a victim and the Planning Com-
mission has moulded him into a super-
bureaucrat. 1 am really surprised.
It was never cxpected of Dr. Gadgil.
1 have heard him on the First Five Ycar
Plan—1 have heard him in Poona and
on the Second Five Year Plan also and
this Dr. Gadgil is the person who declared
that it was nothing elsc but a list of few
constructions and buildings and all that
and now it has to be applicd to this Plan.
What else is it 7 With this present rate
of 549, may I know from the hon. Prime
Minister how we are going to solve the
basic needs of the people in this country ?
It is one of the points in the ro-Point
economic programme that food, shelter
clothing, education and* medical facili-
ties will be made availeble to the common-
man. To be frank, it is there in the very
programme that by 1975, we shall see
that it is substantiallv fulfilled. With this
Plan, may I know from the hon. Prime
Minister how we are going to expect to
fulfil this requirement in this country.
It is there in this Plan. It is stated that

| in the year 1980-81, the nct domestic
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product will be to the tune of Rs. 58,200
crores, It willb two times that of the
net domestic pioduct of 1968-69. By
that time, there vil! be rise in population
by one-third mre and the per capita
output in the year 1980-81 will be Rs. 844.
It is today Rs. 5,2 and if it is to be com-
pared with 196¢, what happens ? In
that year, Sir, the cost of living index was
100 and today i' is 208. So, if we com-
parc this figure of Rs. 844, which will
be the auverage national product in the
year 1980-81, 1 the price structure,
in comparison with the price structure
of 1g6o, it wili be hardly Rs.4o00. If
it is to be only Rs. 400. how could the
common man be supposed $o be a gainer ?
On the contrary, if we look at the present l
prices and the wage structure, what do
you find teday ? Those who werce
getting Rs. 100 in 1960—and what they
could purchase in 1960—they have to
spend R, 208 tcday. That much increase
has never been jiven by any government
or corpuration and naturally, the wage
structure, including that of the government
emp oyecs, has gone down today and
there is no upward trend. So, is it adding
to the bettermcat of their lives and how
are we going .o solve this problem 7
Sir, it is ip this direction that 1 feel that
the governmen has been failing some
where.

Sir, yesterdar there was the question
of housing. Tiis country requires nearly
seven crores of houses in the rural areas
and nearly on crore and fifty fakhs of
houses in the u ban areas. It is the state-
ment from ths hon. Minister. During
the course of .he last fifteen years, the
government coild provide hardly one lakh
and fifty thoisand houses. Now, may
I know how we are going to provide
reasonable she ter tc our own people ?
With this Fou'th Plan and also the Fifth
Pian, according to the present rate of
progress, thi country wi'l require at
least 1,000 years to complete this progra-
mme. Is it planning ?  Similar is
the case with education. In this country
today the nurnber of illiterates has gone
up. There are nearly g5 crores of people
who are illiterate. How are we going to
solve the prcblem ?  Sir, today some
question cam: up about unemployment.
It is most unfortunate that the Govern-
ment does no even have proper statistics
about the people who are employed,
who arc unemployed and who are under-
employed. l}{ow are we then going to
solve the problem ? Therefore, Sir,
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I am thoroughly dissatisfied with the
analysis made by the planners because
they have not taken into account the
gravity of the situation. Thousands
ol youngsters are coming on the streets
and they arc gradually losing faith in our
parliamentary institutions and parliamen-
tary democracy. If this Plan is not going
to render justice to our yeungsters, how
can they have faith in our democratic
processes ? And if there are some other
movements, e.g. the land-grab movement
and other movements, they will naturally
welcome those movements and join them.
When 1 look at the whole Plan, I feel
that the Government has been lacking in
taking the basic decisions that are called
for. Ifwe want to remove these disparities,
we shall have to take some radical steps
and decisions.

Sir, it is said by the hon. Prime Minister
in the preface to the Fourth Plan that
the Fourth Plan represents a conscious,
internally consistent and carefully thought-
out programme for the most efficient
exploitation of our resources possible
in existing conditions. May I know from
the Prime Minister what is this ‘most
efficient exploitation’ ? Are we prepared
to take some radical decisions ? Ceiling
on urban property is one of our progra-
mmes. Ifwentroduce a ceiling on urban
and rural properties and if we declare
that all the properties above that parti-
cular ceiling belong to the country, all
those resources will be available for the
Government. Are we prepared to mobilise
these resources ? But it will be argued
that compensation will have to he paid
for it. A Bill has been circulated that
for the property above a particular ceiling
full compensation will be paid. If this
is the understanding of the Government,
the Government does not understand even
the ABQ of socialism. Sir, this Govern~
ment shall have to declare that in order
to achieve our socialistic objective, this
right to property in our Constitution
cannot be a fundamental right. Here
again it is immediately said that these
people want to grab utensils, furniture,
ctc. No. Let us declare in our Consti-
tution that whatever is the property
below a particular ceiling, whether in
the urban or the rural areas, that property
can be treated as a fundamental right.
I am coming to some kind of compro-
mise with a view to removing all the
misunderstandings that are carried on
by Mr. Nijalingappa and others, because
Mr. Mishra is enjoying the speech...
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THE LEADER OF THE OPPOSI-
TION (SHRI S. N. MISHRA) : It is
thoroughly enjoyable.

SHRI M. S. GURUPADASWAMY
(Mysore) : We have advocated capital
levy. Let the Prime Minister introduce
capital levy.

(Intesruptions)

SHRI M. M. DHARIA : Mr. Deputy
Chairman, we should take a firm decision
as lo what should be the ceiling in the
urban and rural arcas and up to that
ceiling let that property be declared as
a fundamental right and if it is to be
taken over, then naturally full compen-
sation should be paid. But above that
ceiling the property necessarily vests in
the State and it shall be utilised for the
implementation of our own Plans. Are
you prepared to take that decision ?
Take the Death Duty. Why should the
inheritance go on ? Why not declare
that for a family whatever is required
below the ceiling will be allowed ; other-
wise, after death, we shall have that much
of Death Duty exorbitant that the other
property will vest in the State. It is in
the form of a capital levy. Similarly in
gold, we have left the Bill regarding Gold
Control because of the half-hearted deci-
sions taken by the Government. Instead
of touching the goldsmiths had the Govern-
ment taken proper decisions it would have
been different—and here I would submit
for the consideration of the House—let
the Government declare that a family
or one married woman would be entitled
to have about 20 or 25 tolas and above
that, whatever gold is lying in the house
should necessarily go to the State, it
should go to the Imperial Bank or some
other State Bank, if this drastic decision
is taken, those who get agitated will not
get agitated because the majority of the
families, g9 per cent. of the famllnqs will
be covered by this decision. There will not
be any irritation and the goldsmiths
also will not get irritated and the Govern-
ment will get gold worth Rs. 5,000 crores.
When this Government is in need of
foreign exchange and when this much
property is lying in our country, is it
not to be used for the development of
this country ? For whom is it meant ?
Ultimately socialism is the will of the
millions of masses of this cuntry. It
cannot be the goodwill of a privileged
few. The oresent efforts of the Govern-
ment to satisfy a privileged few, or to
-econcile with the Princes this way and
hat way are not going to bring in socialism
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in this country. What is this heavy com-
pensation for the abolition of the privileges
and the Privy Purses ? I oppose tooth
and nail any heavy compensation to the
Princes. Is it socialist thinking ?  This
whole Plan is a status quo plan. This
whole Plan is nothing but a list of few
conceptions here and there. This Plan
is nothing but a bundle of assumptions
of a few ad hoc projects suggested by the
State and the Central Government. In
this direction, is the Government prepared
to take some drastic decisions ? I have
been urging on the PM since the last
two years to take the black money. Let
us examine deals of property transact.ons
since the last 20 years above. Rs. 5 lakhs.
There is no doubt whatsoever that in all
these property transactions more than
100 to 200 per cent. blackmoney have
been invested in a very nice and sophis-
ticated way. Let us find out what was
the market price and what was the regis-
tered price in that particular register
meant for property. What was that deai ?
Let the Government take action. Let the
property be acquired by the Government
and again auction to the people. Thou-
sands of rupees will come to the Govern-
ment which has now gone to the black
market. Why are you not prepared
to take that action ? I know of deals
where properties worth Rs. 2 crores have
been registered only at Rs. 40 lakhs or
Rs. 50 lakhs and the other amount has
been paid in cash being black amount
but here the Government shall have to
take some courageous decisions. Is the
Government prepared for it ? This is
again a problem. Some other decisions
also will have to be taken. The Prime
Minister rightly said that we must be
selfreliant and if I am to quote her again,
she has given a very valuable piece of
advice where she says

“We should rely more and more on
our own machinery and technical know-
how even though it may entail some
initial difficulties”.

It is quite true but if we want the manu-
facturers to do it, if we want the common
people to do it, should we not expect
from the leaders the same sort of treat-
ment ? To-day when we ask for self-
reliance, why should we go in for foreign
cars ? What is the need for it ? Let us
create that love for this country. If
there are some difficulties, we shall accept
them and those inconveniences but we
shall be self-reliant and we should use our
own cars. Who has prohibited the P.M.
and her colleagues from taking this action ?
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They say that per haps if it is a long journey,
it becomes troul lesome. Is it not your
advice, Prime Minister, to accept some
difficulties and inconveniences ? Why
should it not be made applicable to all ?
IC this new ecoitomic discipline is to be
enforced—and w: thout enforcing new eco-
nomic  discipliie, no Plan could be
successful—you start from the leaders
and I am here to appeal and insist on
the Prime Mirister to-day to say “Yes’.
She should comie forward and take a
decision and say that from 2nd October,
1970, no Minis er at least belonging to
her party will ase a foreign car. You
can use it for pe 'sons coming from foreign

countries. You can use it for tourist
purposes. 1 am not prepared to lose that
sight ; I can un jerstand that much. But,

our Ministers, even though Hindustan
Machine Tools -iave been producing such
fine watches—I ortunately, our  Prime
Minister wears hat watch ; 1 know—the
other Ministers, hey are proud in showing
how nice watc'es they have imported
from foreign cotries. It is a matter
of shame for this country that those who
are supposed to lake care of the country’s
selforeliance and to infuse that spirit in
the country stould behave that way
where such beh wiour is not expected at
least of them.

MR. DEPUTY CHAIRMAN
should wind up» now please.

You

SHRI M. M. DHARIA : Sir, the hon. |

Prime Minister has already declared in
her speeches in 3ombay and also in Delhi
at the A.L.C.C. Sessions—and in other
speeches also—that the Government has
declared a war against poverty.  But,
Sir, this Plan is 10t a war against poverty.
1t is a surrender to the big monopolists.
It is a surrender to poverty, and I am here
to demand that if we want to establish
socialism in this country, this Plan shall
have to be racically changed, and this
Plan, as it is, ' annot usher in socialism
in this country Let me be very clear
about it. And, Sir, in that regard, what
is required is ugain the support of the
people.  Sir, planning without pople
has no meaning. Today, we are planning
for the pcople but, unfortunately, we
have been lacking all support from the
people. Why ¢ There is no involvement
of the people. Whether they are trade
unions, whether they are fields or whether
they are factorits, where is that sense of
involvement feli by the people ? Only
slogans are ther:z that the workers shall
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have a feeling of participation, that they
shall have participation in the manage-
ments, but no firm decisions are yet taken
by the Government in that regard. Every
session I have been asking this question
of the hon. Minister, and the reply is
“Yes, the matter is receiving attention”,.
Sir, may I urge on the Prime Minister
that we want these crores of hands in
this country to be used ? It is perhaps
the best possible resource to be mobilised.
If it is properly utilised, if we do not allow
our foreign cxports to grow—on the
other hand, in the case of cotton we are
importing Rs. go crores worth of cotion
every day—is it not a matter of shame
for us that we import cotton worth Rs. go
crores into this country every year ? Why
should we import that ? What efforts
have we made ? What efforts have thé
planners made in this regard ? Sir, I
feel that this is absolutely improper and Ellis
is not the way to bring in socialism. Let
us take the people into confidence. Let
us create a new sense of patriotism in
the country, and let us put it to the people
and say, “Yes, we stand by our social
objectives and we shall implement them”.
And T have no doubt whatsoever in my
mind that, yes, we can proceed and we
can proceed with better speed. But for
that purpose we shall have to resolve
ourselves that we are wedded to socialism
anfi we shall see that the basic socialist
principles are accepted and implemented
by us. Otherwise, the Plan will not be
in a position to bring any sort of fruit

whatever may be the desire of the Prime
Mnister.

Thank you very much.

SHRI RAJANARAIN (Uttar Pradesh):
Surrender to poverty ?

MR. DEPUTY CHAIRMAN : Order
order, please. ’

SHRIBANKA BEHARY DAS (Orissa) :
Mr. Deputy Chairman, Sir, just following
after Mr. Mchan Dharia I need not refer
to some of the points that have heen
referr_ed to by him in the course of his
criticism of the Fourth Five-Year Plan.

SHRI S. N. MISHRA : What are you ?
Mr. Dharia is a disillusioned socialist,

SHRI M. M. DHARIA : I am a socialist.
I have got that courage to say that we
shall create that atmosphere in the country,
It is persons like Mr. S. N. Mishra who
have fled away from our ranksto the other
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[Shri M. M. Dharia]
side and are now working under the
reactionary leadership of Mr, Nijalin-
gappa. -

SHRI S. N. MISHRA : Is that not
expressing disillusionment with the Plan ?
There could be no greater disillusion-
ment with the Plan,

) AR ;- S SR W § 9y
Trad agd & fae a0 & AT T/ aw A
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MR. DEPUTY CHAIRMAN : Order,
order, please.

SHRI BANKA BEHARY DAS : Mr.
Mishra may be disillusioned but I did
not find any flavour of socialism when
I heard his specch yesterday when he
initiated the debate. Mr. Deputy Chair-
man, Sir, though [ agree with some of the
points that have been raised by Mr. Mohan
Dharia I cannot say [ agree with him
in all points., but I am not going to cross
swords with him here in this House at
this hour. I entirely disagree with him
about his conception of mixed economy.
I can never think that through the path
of mixed economy you can ever achieve
socialist economy because the very idea
of mixed economy is born out oi the concept
of welfare state. Let us not forget that.
After the second world war with the
conception of expansion of social activi-
ties for the poorer sections of humanity
the idea of welfare state developed and this
idea of mixed economy was a by product
of the welfare society. Mr. Deputy Chair-
man, Sir, I do not want to go into those
aspects but again I want to say that I
do not entirely blame Prof. Gadgil for
all the mishaps that have occurred here
because whatever might be the mistakes
of Prof. Gadgil. is it not a fact that after
the fourth general election the status of
the Pianning Commission has been down-
graded ? 1 know those days when the
Planning Commission was at the helm
of affairs, was controlling and guiding
the economic policy of the  country,
whatever be the mistakes that were
committed. Then there was a criticism
in the country from the vested interests
that that was a super-cabinet and I think
the impact of that criticism on the Govern-
ment was so very great that particulary
after the fourth general election the status
of the Planning Commission was down-
graded. It is now no more than a consul-
tative committee of Parliament. Now
I shall not go into that aspect also.

[RAJYA SABHA]
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Now T am astonished about the Question
of unemployment which has been refered
to here. I heard with rapt attention,
Dr. Mahavir also when he asked some
questions. Now if you compare the draft
Fourth Five Year Plan and the Fourth Five
Year Plan that we are debating today
whatever might be the statistical errors
in the draft Plan, there was a clecr analysis
of the problem of unemployment
but here in this Fourth Five Year Plan
document the Government has forgotten
to analyse this aspect. Again I am not
going into this aspect also; I am only
concerned with certain salient featyree
of the Fourth Five Year Plan. ‘

. Mr. Deputy Chairman, Sir, in onc way
it may be an improvement on the approach
document because if vou analyse the
approach document you will find more
emphasis was given on the aspect of growth
with stability. The ideas of social Justice
that have been injected here in the Fourth
TFive Yecar Plan werc absent in the approach
documient. I do "not say that giving
some _spcial Justice to certain communi.
ties will usher in any change in the society
or any structural change in the economy
but this aspect that was neglected in the
approach document has to a certain extent
been made up but T want to say that the
aspect of stability has been neglected
in this final document. The Planning
Commission or the Prime Minister perhaps
thinks that the giving of social jus ice
is contradictory to stability in the country.
.I think growth can accompany social
Justicr and also stability. .My, Deputy
Chay‘m:m, Sir, planning does not mean
particularly socialist planning does noet
mean, how much or what quantum of
commedities you produce in the country
and what methods you adopt so far as

d1§tribution is concerned. Socialist economy
primarily deals with the question to what
extent you are going to chang the structure
of the €conomy, the -tructure of the society,
Even if this plan succeeds 100 per cent
tomorrow is there any hope in the horizon
of this country that the economic stracture

the political fabric or the social structure
of this country will change with the ideas
that have been incorporated in this Fourth
Five Year Plan ? They may be giving
In certain arcas certain aspects of social
Justice. T know about fifty districts will
be chosen for some amelioration of the
economy but that is not going to change
the economic situation in the courm:.y.

Mr. Dep_uty_ Chairman, Sir, I only
want to highlight a few aspects here
because the time at my disposal is very
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short. I want 10> go imto the question
of agriculture. We should not forget
that more than 5¢ per cent of the national
income is derive!! from the agricultural
sector and we siwuld not forget also
that more than 75 per cent of commodities
production in th: country is from the
agricultural sectar. National income
may be 50 per ceat. but the percentage
of commodities production from agri-
culture is more than 75 per cent. 8o,
any Plan which 1eglects agriculture can
never succeed in this country, not only
in this country but in any backward
country in this world which wants to
tread on the path of planning. Although
in the First Five Y 'ar Plan there was some
emphasis on agric lture, the Second Five
Year Plan and the Third Five Year Plan
had neglected it. The Fourth Five Year
Plan has not donc enough justice to this
sector. I want to say here that the hope
has been held ou' that by 1971 imports
will be completel - stopped. The hope
has been given tha while in the first year
of the Plan there was a production of ¢8
million tonnes, by the end of the Plan
it would be 128 miillion tonnes, a rise of
about 31+6 per cert. I want to say that
if the climate is 1ot favourable at least
for four years out of the five years, this
target is not going to be achieved in this
country. In spite of the fact that we
have had three good monsoons in this
country, what has been the economy of
this country ? It 1s a matter of regret
that we are discuising this Plan docu-
ment after onc an'l a half years, but it
has given enough xperience to us. In
spite of the target «f 55 per cent growth
in the economy, i1 spite of the target
that the industrial growth will be about
g per cent or 8 to 10 per cent, in spite of
the fact that the ;rowth rate of export
was 7 per cent, wha' has been the achieve-
ment during the first year of the Fourth
Five Year Plan ? You will find that
already we have itarted getting jerks.
The economy has n: t grown to that extent
as was anticipated The industrial pro-
duction which was anticipated to be g
per cent is not 7 pe cent, as my friend,
Mr. S. N. Mishra, said the other day,
. but it is 68 per cen'. The export which
was expected tn be 4 per cent has reached
a target of 3+8 per ent, in spite of three
successive good crop+ in this country and
all types of help giver. for export promotion.
The price level whicl: was to be stabilised
and the very basis f the Plan, which is
to be achieved on cnnditions of stability
has also gone wrong. It rose to the extent
of 7 per cent within ' ne year. So, already
the  weakness in the  imple-
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mentation of the Plan is on the horizon.
If the Prime Minister and the entire
country does not take care of all these
factors which have been evident in the
first year of the Fourth Five Year Plan,
then I am afraid, all the targets may
not materialise. Discussing in the context
of agricultural production, T have no
doubt in my mnd that if the ircigation
potentialities are not developed at a
greater speed, the five per cent growth in
agriculture is not going to materialise
during the Fourth Five Year Plan. Is
it not a fact that in this country when
we have 158 million hectares of agricul-
tural land, about 82 million hectares can
be brought under irrigation ? That is
the potential that has to be calculated
in the context of planning. During all
these years, in spite of our three Plans,
we have created a potential of 97+ 5 million
hectares, of which the utilisation is 359
million hectares. What will be the result
at the end of the Fourth Five Year Plan ?
After investing in this sector about
Rs. 9538 crores, the additional potertial
of irrigation that will be created will be
4 millior; hectares. Even if the utilisation
is to the extent of %-9 million hectares,
we will be creating a potential of 423
million hectares only, which is half of
the potential of this country-—the area
that can be brought under irrigation.
Can anybody think that in this condition
we can achieve a five per cent growth
rate in agriculture, if irrigation is neglected
to that extent ? It is not enough to
spend Rs. yoo odd crores. This is what 1
want, to warn the Prime Minister. Even
1f you succeed in your Plan under conditions
of stability, you cannot achieve the target
unless the greatest input of agriculture,
the irrigation potential, is developed to a
great extent. Mr. Deputy Chairman,
here I want to make a suggestion. In spite
of our foreign aid, in spite of our imports
in spite of all the rosy picture of the green
revolution that has been painted before
this country, the per capita foodgrain
availability in this country is gradually
going down. It was 447 gm. per capita
in 1960 and it is only 396 gm. in 1967.
How can you provide social justice to
the common man when the growth in
the agricultural sector i3 so low, when
the per capita availability of foodgrains
in spite of all the imports that you are
having is gradually going down ? That
is why I am giving a warning here that
unless you give more importance to this
agriculture aspect, all this green revolu-
tion may be pink revolution, may be red
revolution, but it is not going to be green
revolution. Again I want to warn the
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Prime Minister that though I am a votary
of the green revolution, though I have
a fascination for high-yiclding varieties
of seeds, the so-called revolution is a
technocratic revolution in this country.
It is confined to a few sections of society
and a few areas in society where the
irrigation potential has been developed,
and I am afraid that if this technocratic
approach is not changed, if this concept
is not changed, if you do not give more
imnortance to the lower sections in the
society not by creating 45 districts just
to help them but by a complete change
in the policy and attitude towards the
whole problem, this 5 per cent growth
mavy not be possible even after the end
of the Fourth Five Year Plan period.

Mre. Deputy Chairman, I want to
remind the House again that the small-
bolders having less than two acres in
our villages constitute about 52 per cent
of our rural households, and agricultural
labour households are about 24 per cent;
both together, those who either bave no
land or nave two acres of land or less
constitute more than 76 per cent of the
rural housebolds in this country. If
your revolution is technocratic, if your
revolution is going to depend on tractors,
whether imported or indigenous, you
cannot bring about a change in the rural
economy 1n this cuntry, nor can you bring
about a change in the conditions of society
of this country. Mr. Deputy Chairman,
some of our friends talked so much about
agriculture. I may agree with them
in certain aspects but I cannot agree with
them in one respect because I see in the
Parliament there is a powerful lobby
who want tractors not only to he produced
in this country but to be imported. Within
these twentytwo years have you ever
thought of the economy in terms of power
tillers ? Have you ever thought that those
owning 5 acres or 10 acres, who can
change the face of the rural economy,
should be given a certain amount of
mechanised implements, so that there
can be a technocratic change if you so
like ? Because of the powerful influence
of the tractor-owners and industrialists
and because of the influence of thz foreign
lobby in this country, for these twenty-
two years we wanted toimport tractors
from other countries but we never thought
of producing power tillers so that the
small man in the village even with the
help of the nationalised banks can go in
for a power tiller which will not cost
more than Rs. . 4,000; or . Rs. 5,000,
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Shall you not think in terms of small
implements which are even modern, which
can be secured and procured at a rsaso-
nable cost ? Because of the powerful
lobby of the big peasants they always
think of tractors. Even now I want to
challenge that in spite of the fact that
two or three concerns have bzen given
permission to produce power tillers in
this country, the production has notstarted.
This is the picture. Who is going 1o
benefit out of this green revolution ?
With all the money that you are spending
on ferulizers and other tnings, the only
picture js the smaller man in the rural
sector, the landless labourer, the small
peasant, the person owning five to ten
acres through whom you want to change
the entire structure of the economy of this
country will get frustrated, and there will
be rno sense of involvement in him, not
only for our planning but for our imple-
mentation also. That is why I want to
say here that if your whole green revolu-
tion idea, the concept of green revolution,
15 not small peasant-oriented—so that
not only you give him credit, not only
you give him a small unit of machinery
to cultivate his land, you also provide
water to him —then the green revolution
will be confined to a few sections of 1he
society and rural tensions will develop
into activities of Naxalites. You cannot
confine them within the four corners of
the law. T want that they should be
dealt with strongly. I do not deny that.
But I want to emphasise here that your
policy creates conditions of rural tension
by giving all types of support to those
big peasants. If you create a condition
of rural tension, not only will the Naxalites
grow, but also democracy will be endan-
gered. There are two dangers in this
country, from one side the danger of the
Naxalites because of poverty and squalor
at the lower levels of society and from the
other side, because of the unemployment
problem among the educated sections. I
want to again tell this to the Prime Minister
and others. Yesterday I heard Mr. Krishan
Kant speak about technology. Can you
th'nk of very sophisticated technology in
this conntry where you have a high density
of population ? Gan you solve the problem
of unemployment in this country if you
think in terms of sophisticated forms of
techonology in this country. Sophisticated
forms of science and technology have
their own place. I am not against them.
We will have to get them, we will have
to develop them in certain sectors where
they cannot be avoided. At the one
end, you talk about labour-intensive
projects. On the other, you talk abou
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high sophisticated t« chnology. Both cannot
go together. If China and the Soviet
Union had a higher population density
or a density equa' to that of India, I
am sure they coull not afford to have
a sophisticated teclinology, sophisticated
economy ; they wcald have to go in for
intermediate techn: logy. So the Planning
Commission’s polic on science and te-
chonology should be very clear in the
respect that though a highly sophisticated
technology may b found necessary in
certain areas where it cannot bhe avoided,
by and large, the entire economy, the
entire mechanics of production should
be based on intrrmediate technology,
which is not a primitive conceptions

I do not want t» say more about all
these things. Withm one minute T want
to close my speech. I do not want to say
much about the licensing policy. But
what I want to wurn you is that jf the
entire licensing pclicy which is being
now and then mod fied in favour of the
big monopolists it not changed, then
your Fourth Five Year Plan is not going
to succeed. Within frur years, from 1963-64
to 1967-68, Tatas increased their assets
by 39°9 per cent ; Firlas by 96-6 per cent
within a span of fou * years in spite of talks
of socialism ; Ma tin Burn has gone
up by 16°g per cert ; Bangurs by 60-3g
per cent. and Maf .tlals which was 15th
in the hierachy of industrialists of the
country rose up to the fourth position
by a rise of 195-9 per cent, more than
treble. This is the licensing policy that
has resulted in ths type of society.

I have no time lo say more. But
warn the Governme- it that if these aspects
are not looked inro, the Fourth Plan
and the subsequent plans will gradually
create a condition of desparation in
the society, and t*at is why we should
have a clear conception of our path and
our goal.

With these words, I thank you.

MR. DEPUTY CHAIRMAN : Mr.
T. N. Singh.

SHRI T. N. SIN;H (Uttar Pradesh) :
Sir, I am grateful 10 you for permitting
me to say a few words on this subject...

SHRI K. S. MALLLE GOWDA (My-
sore) : Sir, will you give me a chance ?

MR. DEPUTY CHAIRMAN You

will get a chance.
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SHRI K. S. MALLE GOWDA : I
1have not been given a chance for the
ast.. .

MR. DEPUTY CHAIRMAN
will get it.

: You

SHRI K. S. MALLE GOWDA: I have
not come here to waste my time, to sleep
at Delhi.

MR. DEPUTY CHAIRMAN : I
told you this morning and I am telling
you now that you will get your chance
to speak today. You cannot get a chance
out of turn.

SHRI K. S. MALLE GOWDA: Very
good, Sir.

SHRI T. N. SINGH : I have risen
here not only to make an analysis of the
Fourth Five Year Plan, as presented
now, or to point to certain defects or good
points, I rise principally to suggest and
advocate the need for an urgent change
in the strategy of planning. The time
has come when we must learn from -x-
perience and change the wnols «tracgy
pecause it has not worked as was expected

Sir, Pandit Nehru evolved this p'ann‘ng
technique to put India on the economic
map at an early date. Butit did not simply
function. Wha. has happened ? The
gross national product has been go'ng
up at the rate o/ 2 6 per cent. during
the last decade. Our population has hesn
going up by 2.5 per cent. all these years.
So, all in all, there has hardly been any
per capita increase in our income snd
production. Whatever we achieved -vis
wiped out by the increase in popula’ .

What is the position of the per capita
income ? Witl. :960-61 as the base, the
per capita income from 319 in 1963-H4
went up to 333 ‘n 1964-65 but it went
down again to 319 in 1968-6g. Th'- is
the position. Whi'e the annual con —-p-
tion of the most ordnary cloth w + 4.8
metres in 1960-61 in 1966-67, for v ‘ch

figures are aveilable, it was on'y, + 8
metres. The fondgrains per cap’ . «¢r-
sumption in 1060-61 was 170.83 % n

1966-67 which d-npped by 14 kgin o6 7.
This has been the position. On tl.e . a-
trary, what has heen happening '~ ''.e
pattern of consimption is dis - 1.
The consumpt’on of higher price - s
has been going up. Art fabrics consu.in-
tion went up by 380 per cent. in one vear
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from 1964-65 to 165-66. WUse of refri-
gerators and airconditioners went up
by 370 and 210 per cent. respectively
in the same period. In the meantime the
purchasing power of the rupee has also
been going down. With 1961-62 as the
base, as compared to 100 then, in 1969-70
it was 59. This is the position. Surely
there must be something wrong with
what we have been doing. We have been
trying to achieve development, progress,
economic stability and economic growth
but we have failed. Is it not time for
us, therefore, to sit up and think whether
there is need for a change of strategy
today or not ? That is the question I
want to put before this House.

Sir, I have had my association with the
Planning Commission for a number of
years. When I was appointed to that
august body I had great hopes. I went
there with a great amount of zeal and
worked for six years. On the whole the
programmes and plans are not very badly
conccived. They are within possibility.
There were no reliable statistics, no data.
Yet something was done, good plans on
the whole were conceived and framed.
And what has been happening on the
implementation front ? We have been
failing all along the line in this regard.
Our Prime Minister is very keen to socialise
the country. She has been talking of
equality, fraternity and all kinds of high
principles. But I want to know whether
the policies that we have been pursuing
so far are.going to reach us to those posi-
tions. I say the will not. The experience
of the last two decades indicates that our
strategy has gone wrong somewhere and,
according to me, it is mainly on the imple-
mentation field. Even a bad Plan would
have succeeded if the implementation
had been good. That is my contention.
But the implementation is very very faulty.
the administration of plans has failed.
And why is it faulty ? If one wants to do
a certain thing and does it with conviction
then only it succeeds. But if he does it
merely for form’s sake, he will never succeed.
That is the tragedy of the situation to-day.
We talk of poverty in India, unemploy-
ment in India and so on. But are we
closer to the poor people ?  From 1920-21,
under Gandhiji’s inspiration, at least the
middle classes—the upper middle classes
and the lower middle classes-—came closer
to the poor. Now, in all these years
after independence, I am sorry to say,
the gap has grown. I am not s0 much
worried about a few rich individuals.
We can always take care of them. If the
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Government is strong enough, we can
deal with a few hundred big capitalists.
Sloganmongering i3 not going to help
us. What is very important is the right
approach. I have seen with my own eyes
that when I came here in Parliament in
1950—I am a very old fashioned man;
1 still livein the old way; I still happen
to wear the same kind of clothes—it
was something infra dig to wear anything
but bush-shirts and pants. We started
with nationalism—swadeshi. Where
nationalism and swdeshi to-day ? These
concepts have been thrown into the back-
ground. We cannot really implement
the Plan if we, who are supposed to im-
plement the Plan and put it into action,
do not feel closer to the people. That is
the greatest missing link in the whole
situation. And unless we do that, I am
afraid the best of plans will not succeed.
You can increase the size of the Plan,
from Rs. 10,000 crores to Rs. 22,000
or Rs. 24,000 crores. You can do all
that. But that is not going to help us.
There again, as regards the increase in
the size of the Plan, there is a a lot of
wishful thinking. I am sorry, I have
got a lot of things to say, but I do not
know how to say them in the short time
at my disposal. That is my problem just
at present.

Anyway, we have estimated the total
domestic resources over a period of five
years at Rs. 12,438 crores, out of which
we popose to raise well over Rs. 3,000
crores by way of taxation in the course
of five years, out of which again Rs. 725
crores are supposed to have been raised
already. Now most of the States are
having deficit budgets. Deficit financing
is going on to-day in most of the States.
The financial position is very bad in
most of the States. And yet we think
they would raise resources to the tune
of Rs. 1,000 crores in these five years.
We think we at the Centre also will raise
resources to the tune of over Rs. 2,000
crores by way of taxation. Will that be
possible ? It might be possible, but then
it is the poor man who will suffer because
the tax levels on the higher income groups
are pretty high at present. You can get
some additional income from them. That
will be marginal only and the bulk of
1t will have to come from the poor people
through indirect taxes. And what is the
per capita income? Itis Rs. 319 only after
all these years of planning. So it
is the poor man who will suffer.
My greatest objection to our raising large
resources today is that for the last five

3 P.M.
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years we have been replying more on
indirect taxation. I would not mind
raising resources i! you can raise them
from the higher ncome groups. But
actually speaking, t ie bulk of the resources
are being raised by indirect taxation.
It is the few rich, who mostly benefit by
your schemes, by tl e Government schemes
—the contractors, the big businessmen
and others—who c:.n afford, who increase
their consumption buying refrigerators,
cars, etc., and g:t - ven tax rebates. This
is what is happeniag ; the bulk of the
income will again come and resources
will again be raised, from the poor people.
Yet we seem to be going ahead with this
kind of estimates of resources for the plan.
Prices have been going up. Inflation is
going up. Everytime there is deficit
financing. And ye' we are making these
calculations about iigh internal resources
and indirect taxes. I can tell you all our
calculations are w-ong. They have not
proved to be corre:t in reality. And yet
we seem to cred t courselves by saying
that we can estimate such things with
accuracy. This i+ what we are saying.
But how do we calculate all these things ?
It is not going t. happen. My own
contention is that ac tual costs of the projects
will go up conside “ably. We have been
calculating like 'his in the past also.
I have had the jrivilege of sharing in
the drafting of the irst draft of the Fourth
Five Year Plan ficr which, I am glad,
some praise has !een showered by my
colleague, Mr. Ba tka Behary Das. Even
so I had my ow: differences with it.
The Prime Minist:r is aware of it. I
felt that it was nrealistic in certain
respects.  And if ve now have got stiil
bigger plans, wha! is going to happen ?
You are going to tax more and more
but in this way indirect taxes only will
go up. Inflation will go up. Prices
will go up. And at the same time your
dependence on foreign aid will grow.
You are saying 'hat your dependence
on foreign aid will taper down. I do not
believe a single wrrd of it. I have been
in the Planning Chommission and I know
something about it. I can say with
authority that all these calculations are
wrong. In actuality our dependence on
foreign aid is goiig to be much more.
It is a tragic stc-y today.

I want so iake the House into confi-
dence and say that after the Chinese
war and after the I’akistani war we learnt
to our cost that the moment foreign
ald or availability of foreign exchange
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was restricted, our production went down
steeply. Out entrie economy, our pro-
duction in the industrial sector, is highly
dependent on, and sensitive to, foreign
aid. Isthata good thing ? Isit nottime
that we changed the situation ? I fully
endorse the idea of self-reliance. But
how can we have self-reliance ? While
we talk of self-reliance, we yet must get
the latest fashinonable things. The latest
fasionable things must be produced here
in this country. We cannot be content
with something to which our people have
been accustomed for centuries. We want
the latest things, most modern things,
here. And for those, foreign collabora-
tions with latest teachniques are very
important. I am amazed at this hunger
for the latest fashionable things. I do
not know how the people in the Govern-
ment talk in that language. There is the
talk of purchasing repetitive technology
by the Government. Now, this grand idea
was a kind of revelation to our former
Industries Minister. You have been toying
with this idea for the last three yecars.
How are ou going to implement any
of these things ? Has an body thought
and worked out as to how we should pro-
ceed about it ? How do we implement
such concepts ? I also have had the
occasion to comment on the question of
purchase of repetitive technology. That
is ture. But how to proceed about it ?
It is all right to talk that we will do this
or that. We are suffering from the complex
of grandeur. It is a weakness, Panditji
used to say that ours is a big country.
Our country is big no doubt. But we
are really very small men struggling
against the enormous problems of a big
country. Let us realise that and let us
approach the whole problem with a sense
of humility.

I must say that for the first time—j
am not t1ying to be partial with a man
who is no more in the world today—it
was Shri Lal Bahadur as Prime Minister
who could inject a sense of practicality
in our planning. I have attended many
meetings of the National Development

Council, But it was he who gave highest
priority to our agriculture, to our small
industries and to the problem of un-
employment.  But this Fourth Plan
fails to talk of unemployment. What is
the position of unemployment today °?
I can give you some figures. But I cannot
vouch for them as our statistics are scanty.
However the same set of people have
estimated these comparative figures. So
there is comparability. In 1964-65 un-
employment was estilated at .5 millions.
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In 1965-66 it went up to 10 millions and
in 1966-67itfurther wentupto 15 millions
millions—one and a half crores of un-
employed people, leave aside the questio
of under-employment.  There is also
hidden unemployment. Its extent is not
known. Imagine the lot of these people...

S\ sz gz A (faEm)
ford & QY S@FT T9TT FAY AAST
g, gl & 98 AP §, gqr AT TG
Fr WAy &, Fa0 Fgl A feng A
garq ag g e I gar €or afag 53
fo ag a3 wT

SHRI T. N. SINGH : I am quoting
these figures from the same source to
which the Prime Minister has approach.
If the wants to deny them, it is her job.
I can rebut it also later on.

I was taking about Lal Bahadur’s
approach to the whole problem. He
wanted to do something first for the small
men. In the year 1964-65 foodgrains
production was not bad. It was a good
harvest. Even in that year he talked of
agriculture and laid the greatest emphasis
on agriculture. He talked of unemploy-
ment. He talked of the needs of small
industries. What is the position of small
industries today ? We pay only lip sym-
pathy. The Prime Minister will kindly
excuse me. So, what is the policy re-
garding small industry ? Many vyears
age two principles were evolved—reser-
vation of fields for the small industries
and common production programmes.
These were the principal ideas evolved by
the Plannig Commission. But we have
virtually foregtten them. When this ques-
tion was discussed in the Administrative
Reforms Commission, of which I was
then a member, I wanted to get exact
connotation of those ideas as then thought
out by the authors of the Plan. With
great difficulty, I got a cyclostyled copy
of it, not from the industry Ministry
but from the Planning Commission, though
the Ministry has to implement these ideas.
These concepts were spelt out in some
detail. But it has been completely for-
gotten now by the implementing Ministry
I ask where is the reservation for small
industries? Everywhere the large sector
is coming up. We are worried about
Birlas or Tata getting licences. Why
are we not worried about the small indus-
Why are we allowing them
For a small thing,

trial units?
so be competed out?

say, even for book binding industry which !
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should be reserved for the small sector.
Large number of latest machines are
being imported by large units with Foreign
collaboration for book-binding.

Sir, I will tell you an anecdote when
I was a victim of my zeal for the small
man and nationalism. 1 was opposing
foreign publishing houses invading this
country. And I opposed such proposals
as a nember of the Planning Commission.
But somebody was interested in giving
them licence. Later at a meeting at
which Pandit Nehru was presiding, that
friend quietly told Panditji, “There are
Members of the Planning Commission who
are opposed to spread of knowledge if it
is foreign”. Imagine what the reaction
of Panditji was. Panditji reacted very
violently. He started talking at me right
and left and I was upset. Defending
at that time would have been bad. I
had the presence of mind and I told him,
“I will talk to you later on the subject,
not in your present temper”. 1 talked
to him later. The licensing was postponed.
But later the same concern got...
: The

same

AN HON. MEMBER
concern got what?

SHRIT. N. SINGH : The same foreign
concern got the publishing licence. Sir,
thisis what has beer happenign. Everyday
similar things are happening. The small
sector is being squeezed out slowly.

Now. what is the position regarding
employment? I feel everybody is guilty in
this regard. When we go to the public,
we pour out our heart, in all sincerity
and sympathy, and give the impression,
as il we are dying for the small man,
dying for the poor man. But, when we
come here to Delhi, we care little for him.
Hasthere eenanv reduction in our stand-
ards of Hving, in our ways of life? Has
there been any lowering of our standards?
If we cannot better the lot of the poor
people we should at least lead a simpler
life. I admit there are obvious difficulties
in overcoming disparities. In a country
with a population of ever 500 million, the
population growing at such a rapid rate
with a worsening situation internationally
—virtual hostility o many nations to us,
the situation is difficultut, all that I con-
cede. But, supposing we cannot improve
the lot of the poor quickly, what is there
to prevent us, the better placed few from
leading a life of austerity even in this
city of Delhi ? I often feel that this city
of Delhi is something outside India.
Whenever I come here I feel like that.
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It does not seem @ part of India. What
a contrst betwee: affluent Delhi and
the rest of the cointry and yet, we talk
about socialism. T ere was great pressure,
even in this Plan for higher allocations
to Delhi—I have not worked out the
figures, I will work out later on ; they
are not available now—Delhi is getting,
I am afraid, plan allocation out of all
propoition to its population and area.
That is what is happensing. Somebody
said that is its alter all the capital of
India.

AN HON. MEMBER : It is inevitable,

SHRI T. N. SINGH : But is it inevi-
table that the j.o0or people should go
on starving all thse years ? Here in the
case of Delhi i becomes inevitable.
But, is it inevita )le there in the case of
poor millions ? [ say we are sitting on
the brink of a vo.cano. This will not be
telerated for lon;. What is worse, we
talk of socialism;, almost every one,
but we do not really mean it. There is
a story in our S astras.

When a new Ii:dra, Lord of the Gods,
wanted some Ri:his (sages) to carry his
palanquin they «id carry him but were
walking slowly. 1ndra asked: e gTafy

What’s the mattrr 2 Are your shoulders
The  Rishies replied
e J @y War FAr qrafF
Fiaa § | i-e. we are not feeling as much

pain in our shoulders as we are pained
by the ungrammatical use of the word
‘pain’. Similarly, Sir, it does not pain me
much if there ar' setbacks in our march
to socialism. Bul, when we talk of socia-
lism and lead the life of an aristocrat
that is more pa nful. This hypnocritical
talk of socialism is the post painful part
in the whole ituation.

paining  ?

Sir, I feel giilty of having taken so
much time of the House when there are
so many memlers wanting to speak.
But I wish to inake this request to the
hon. Prime Minister through you that
she should invilve Members of Parlia-
ment in the planning processes. This
year it has not leen done. Let us jointly
think about the Plan ; let us sit for longer
hours because (here is need for a full
discussion. I would plead for a little
charity. I want that the Government
should have all the points of view before
it, not only som :, two-fifths or three-fifths.
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Now, Sir, I do not know, you have put
me in a dilemma whather to close my
speech or to proceed with it.

MR. DEPUTY CHAIRMAN
can continue for about 5 minutes.

: You

SHRI T. N. SINGH : In all humility
I would plead for some charity because
the subject requires a full discussion.
So, Sir, I started by saying that I am
rising here to advocate the need for a
change in our plan strategy.

SHRI P. C. MITRA (Bihar) : Please
explain the strategy.

SHRI T. N. SINGH : You want me to
explain it. Where is the time ? Well
we have been following a certain method
of planning, a certain plan structure,
certain ideas about the rate of our economic
growth and all that. We have been
taking about all these things. The whole
plan document is there for anybody to
read. I will not dilate on the subject
atany length. I would only say that there
is great need for husbanding our limited
resources and utilising them for the best
purpose. We are not is a position to go
on borrowing from foreign countries. We
have got to rely on ourselves. It is true
that in the first few years if foreign aids
is not forthcoming, our rate of progress
might be slowed down as it slowed down
due to the stoppage of foreign aid after
Pakistan war. We should learn from it
and once that happens, the rate of growth
will rapidly increase. I do not like the
philosophy of Mao Tse-tung but I feel
that his approach in regard to self-reliance
is correct. In China Russians overnight
stopped foreign aid and yet China has
attained so much progress. It is just like
giving up the habit of smoking of cigarettes.
Sir, I was once a heavy smoker, a chain

smoker. I tried to reduce smoking but
could not csucceed. Similarly, you are
trying  to reduce foreign aid, you

will never succeed. But one fine morning
I decided. to give up smoking and I suc-
ceeded. Give up foreign aid from today
and you will be self-reliant.

S| URATAA TG F 1 ART IS
ardr 2, e af ardr 3

SHRI T. N. SINGH : So please take
a decision in this matter now. 1 want the
House to cooperate fully with the Govern-
ment in such an endeavour. I am speaking
from this side of the House. Let the Prime
Minister take a derision “Come what
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[Shri T. N. Singh]

may, we shall live even as Maharana
Pratap lived on grass-bread but we
shall not go to foreign countries with a
begging bowl.” 1If you do that, we offer
our full cooperation to you. We will
offer you our unstinted cooperation pro-
vided you choose from tomorrow to live
as one of the poor leople and live among
them. We will offer you full cooperation,
if you go back to the policies and pro-
grammes as well as aspirations which
Gandhiji taught and gave us. If for a
change, you enter into the spirit of Gandhi-
ji’s policy, you will find us cooperating
fully. Tt may not be in conformity with
what is described in communisitic or
socialistic jargon, in the accepted sense
of the term, suh a policy that will take
the country towards progress on the basis
of self-reliance and Swadeshi which we
have forgotten. So that is the strategy,
I would suggest. How will we do it ?
Having worked in the Planning Commis-
sion for some years, I do not wish to be
rhetorical. Hard-headed issues will have
to be decided in a hard-headed manner.
T am prepared to discuss this in this House
provided I get the time. So I am closing.
I thank you, Sir, and the House very
much for the attention it has given to
what I have said, There are many things
which I would like to say if I get an
opportunity later on. I will not be
just trying to project certain of my ideas
and talk in generalities. I am prepared
to go into practical details and submit
you alternative suggestions as to how
to proceed about it. But there is nobody
to listen so far as I can see the situation
today. 1 thank you.

N faEdt @gd (v wew)
ITaamafT agza, Tt d9qHty NRAr F
Faa At fea @ aza ¥ N FgFw IA
g IR G 9T qAIES AL
#3

s AR HH gAr ?

sAnet fawrmaet agadt : avw  gawA
37 W@ Tk fawfz favw an

grawafs AgEa, S AR S
TEIE  EAT FT I 97 A9 G
qIT F qNE 1A F7 AT 9207 Foar 8,
% A gdwaw ag #1 FfeF gy
I E

[RAJYA SABHA]
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CEAREC I GO € CLic B LI
W99 §, g g4w y=Fa< 2 % ag s
aftad i % arq mgw § owegw W g
gl @y fau & gaw " ST B
e fay gdv adi @ aad )

=t vRAITIAY ¢ gT AR AT |

Aiwdl faarad =g4d AT F

¥z § ,Ei F BV IR

Jravfa #gRa, 99 937 F WAy
Gzedl 7 gorafgdl #7198 Fdew & qAT
IA9T 7z 93 faav & fs v & fam
qar  IgF FgHEr  fawg F A9Tr #
FEA  FAHT ATH IS A 47 A097F
IAT FT IV AFRF FT(A WY LT Y
BT NS W AT A AT

ugza, fFaEr s fagg & areraar
TF AT FA F, ITG FATAAN 98-
fratorena giar wifgn a1 fs fasamioas
Tg ¥ fea § gd aea w1 aafer faaiq
T ISHT AT A WA Aoy
T, Faw fograst v Arg ] zW
R &Y, TAVR F ATT A qgT A% 8§
9, WA ®IA AT WA= gAY &
TR X AT A g aod Fde
g aid frafam @i arg &1 =4
g ¢ fF FF F9 N FwAr 9T AN
7, feasr fararfoar 6, i 2
gUA FAFATEA A awATiet F
fae fasharc?, e g @ gad ¥ oo
gz farmrdr wea § . Fam faivdx
taa & gz @)

=t A faw @ wmw aga
A=z B

SHRI AKBAR ALI KHAN (Andhra
Prdesh) : 1t is a direct hit on the Deputy
Minister of Planning. That should not be
I be allowed.
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SHRI A. D. MANI (Madhya Pradesh) :
On a point of oder. Mr, Mishra and !
Mr. Rajnarain must be chivalrous en-
ough to allow the lady to contmue.

s faarad i SO ™ 8"
#1 four aff gatd 5w J=adix
TSTE F AT ATHEF F A0
TN T T caAfeaar arfem g
dag A ad g fm 37 Frer agdt
gL8, AT 9% ¥ arawE Wt 3w H 3@
wyafmt gfaa i$ o 2 ) oar 9
T AL TFRAT | ZAIT HEANT TI HT
qg HTW FIF ALT W Z7 97 gumfeasy
FIAF ATF, A 18 § q@dr g i gar
q AT I HiATA AT QO w9 Y
qU TG T ATAF, qveg g fafaarg 2
& 9% araei ¥ arage o R
A+T ATTAT F A AT B fazy 18 It §
FET qeqwy gE g AR A AT a3y
Tveg gAY faar Hagd adam
AT wzeAqd @t A3 fE m A AR
frgs 3, ama SR ga = A7 o
fraimar & fva M DT 0 33 g
T OAE AAT UMW aF &w 3w
AR el F ¥ adf ad 41 vy
fada, 1T T arga@e awme o
99 &3 #t faz fag 73 Y AT 5D
STE St gEen S Awar ¥ frar 2
T2 qUAT g @R OHT N g @sy
FARAAE AT +fddd F1 g2 FAX F
TH AT Bar ¥ AT gar qar 2
WAT FAAA 1T A RS £y
90 FAF fay afeag

EREEIRICE A oM e T
FTYA TT IA'T AT AT 9T L
8 & fad o agrar Al o ¥
A9 AT WY JTAT 9%Ar § 99 Fy
g T QR@AR T Fmar @
AT | AT Io AT 72w, [3T FY
fafez & fo aea & wdwgw = Aw
F AR a7 21 UhiAFIT B, g

[ 13 AUG. 1970 ]
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[ gfa ariFa goqar, aft aat J -
| frdzar, ararg i fagta & adm A,
fam 37 & 3qv 3B a1 d3eW, I
g3 AT QN E 9 F1 wTA1 AR - fafa-
a9 aggeqr #1ggg FATAr aur Al
faamat 1 gHiey FTT, €7 AT F A
FH 3z faar ¥ 3 ¥ arEefE aqa
# tanfrs saa ga & fau ot gad
ga1T &7 3fg 37 & faw #zgw szvan
¢ shrd miasy afegas fad & s
UM F7 adrca - HIX F7 509 AT
g1 xTa Aiafa amat f1 afgwifas
afz, srmfavar arfe a9 g8 AR
Jwadfz atsar % fagwad g & faa
F A=TIAT A gH TRIT FE HTAFT
g1 o A guadiy NRAT F AT
ZER YT qelt A F7 fadw qOF A9qrd
g f99 % faq g7 99 7Y 3531391 A 7RI
gt T @&y 1 afz gw Aear F} g
WHET A A 7 faw I 3T HH 23 A
wraar § 9ftg g 47 93 I A =@
A% A4, 24 & fqu wfesg SraveEw
fafema =18 awea a1 i
A&7 /w7 ! frey, gewmafa wERgT
72 g9 T swar & gl @9 agare
9%, gWIR ATAMIA  @IEAt F ;AW 97,
18 az fadef & agar gwd 9@t F
AT g AT avar ¥ gm amEd qT i

AT, g7 FAIRArA Z¥T 4T ATaT
| 57 18 mrard ZATY TS AN
Z1 TAT AT T, T JZ AT AT T
g 8, Seanafy www, ueq wfe
q IW F1E A AT A W[ X
fea & fao g w@ € za fAo & a9y
AR gzt  fadew awd fp e
fea & faw 3 gama wadifa st @Ry
arar‘f #F A Famaaaal AT T g7
J Fdfa draar 7 sr‘r aserEAt 8 9T { qur
| g agaT |
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[} fammadt aqay]

s ¥ gravaly wdew, # 39 I9
gATT AT F1FN | A F TwaAg AL
st fa anfy as S1ar wi g, Agd g
ga o 99 wafaal 7Y A gEe faw
gH AT ¥ g dw «y gw favid &3
Iq F g7 HQAT ®T At wgHArT |
FIAST 9 $T L A 3= A3 NAAT
sedf afem fadl Fraord gwR SR F
A FT g 99 [THA ey 99 A<
g9 99 Y AgA ®T T I 9F 1 F =g B
g F1 7§ gfer } gr=ar o auaAn
Tifgr fa it quAl sefaat gg & AR
g1 AT q AT |

 Sygwmfy wdww, W&t @+ fres
3wt 1 §Faeg g N0 AR 9Fadia
N ¥ gaFT guraw fawurqar g
fooe ant & arg g fows s @ gae
Y agy v ek wv faws erdl wAT
aww st gwer e ¥ fAgrag
FEGE 1 FARANY aga Aoy @Al
st fr fuss g7 €| A gad &1 @A
IaaATqfa Agiga ATTFT €ATT AT ATTH
grar 9fF gara d wEear o A8 €
TR qAE IAFT eatA I@ Ay faarar,
At g fs fagaad 7 s § ag
qRAGT FT 4F g7 3| WTT gATAA R |

) @o Fo Afor: ALy YITWA 4

Arft faaqad agsd : @AWW
froer gar 2 iz men w3m & arqda
ST gRdET g ag W fawwrd ) Aey
ST F AT T Agr, w ar wga
To dfe & srqid 1 FFRATT &1 UF
afar & ag foosr gar @ Wi Iad
AT T &1 A T A &Y ATy A
qITE ASAT W | oMardy F7 ASIE
A Fgt @ JFA dar gaF g

o diqFaT aw (ST 9IM) ; TR
g3 ¥ fag saw wsw #1 A g, S are
ars Figg

[RAJYA SABHA]
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siwel  framal |gdd o @T gES
(5q aF FAF H AT SrA4AT | AV FEAT
¥ g e ast & g Svew wvaf)
AT F gHT F R FE AW RS
gT & wan aangrs A fa w9
g5 fraraai & R § 2 fa=r, §9 3o
flo ¥ faar faar, o wgrwiaw § faar
faur dize g a I9%F ZFe #x faal
AR arw Igar feafa ag fa 57 20
agt Fagi 15 W JArsAr ar fwdr @
F1FIE A FA g0 gar 1 Far s,
ATFRIE ATATTAT F qTerT &7, F41(6705
F ige &1, fawel #rar Iy Qe
T T & IART B FIN A GATY
agias fast gw mgasfe g o
gftg mifia amar @ d 97 ave
gAY agi oA gfsz agrbarg frga ag
gle® a@F! FT A% | agf FA A Fn
faarE F 81T 712 |raw o qFE AT EF
arfs ag &g gemsyg), agl 9x ada-
M g ek aifig g g
zafaa Wi Fgfr § 5 5§ da A oF T
fagz quear & oA1T 9z = ) §AAAT
31 9§ &7 ¥ wAar ged T ¥ faw
g dag A5 Fedi g fF mma g
RIATYT G FT W & AfFT 15 0FA
F I SAFTAT FT FEAAM T FEL Fal
gIATATE 1 TF qTF T ATF & IAq]
FI qifgq FLAE, 9RAA FWE; IAH
€T 97 TgF @ FT GAT A E ar
a99T g1 FT Ig T4 g4l & Hg A
fagTa FT AT gEAT § 1 SvAsTAf wET
7@, 15 WY ArAdTa 9IE w9 g9 9%
g @ FT FA14 & w7 FE IgF A
q¥ Tt 17 FT AT 4V (6T ag
X1 IAFT 2g AT 93T § #R g
axE Ifad Ay agwa g wrfasw §
& gfaa a1 qraerd af o @h fF Fa
ZHDT QAT IIT Y, IFH! Ig @A
FE qeft g1 @1 g@Q I giaw
ggadt & SR ITAT q¥WT FT Y |
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q,  gegarfy gk, I3 @ aW A
T g1 E | agl 3% I #y queard
g #iT sav fol Fas A oF gAea
g3Iq @geul I g FWF fag @
T ITFHT AT AT I ATF § FB G
g1ar, FIT I(F AR AT § &) AT 4T
g1 STHE) 7 g wa qErenr d fraa
Fell fF ot ur 9o EfF 99 g3 3
fag S f& grrAge FTECF waw D
ATA FATT FIXaAg ag 3G foF 22 aul
Tagi @t afagd & #ar arfaai
g, Ag T I F AT S ITH g a<g
g fFarsar marg ok Iw a9 ux
fagz sv & a; famaw ar feid
g qT quoeAnr & qifF agi F g
AT SftaT (Aefg FT 9% i< gy W
&1 A & T AT g1 9% |

fadt aaag agFgrfFam o
¥9 GA ad [ fawr sudwae 3o &
FaT U F Aafa F FraF g o A
U B AAT FA IR T WAL 1 A
A FAFTHE Al FET & av af
UFAfaw q@ AT TM  aE F faeEm
FIFATT TI d@ g ag IAFT WAL I3
AW E ATVAFAT FAT G R AT
He Agiea A +w fAgsT FEd fw ol
qeF1 AT A& F Q1T AT FAT A1fET,
w13 ag feedt exg F o &Y, =12 TMaA-
g gl AME AF FIEIRTRATRIT BA A1
g, W 7g yradn, o e gagl
¥ d2 &y arq w7 ar arfagig w oAy
T gl, TART ATTRT ST FT qFTEAY
FTAT GSAT | T ATGF ATT 1 1A a7
FT I3IT F=91 FITHR JE 9% ISQ
Fa1 &, swraw F fawrg § wad arg
98 Fh Far F@ F fag farcd o

Ioaaaia wgka, IO 1% 4 a9t
Faf g2 & @fmr F ar gWal F 3%
FaITdl  FoAT FIT &7 | IET W TR

qFAET AT 17 % farw A afi g i
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Afar 7y, v gfaad Jm. ..
(Time bell  rings ) q’@a’q, R

T aga #F wgu fadr §1 7 wed) @
FLEM I a7 zgF faem §adl g,
AfFT 7 ag STAAT ATEAT §  FuT GATAS
FF:15 maeqr gEA g feraft? swEa
F 43T T g, dfagr g, OF TomE
g1 g% 9% g, goraifas aF A,
S HIS AT AT FFAE ) A AR F
gH @1 GFE HIET FT Alg AR AeaEdy
g Fg fedfv A wfw a7, aX qvFAT
FU | AT QT FE@ AT ST FET AT
TEY W7 | ATH 9T 9T FOT, Fq AT
fet #t awafa ox #30 1 q@ @ 39
gamfy #gies, w&@7 d o A g bF-
gt JY qg afedt A zow ) gferm
WA, T® a@ A GFATH )

Syawafy wErEn,, W 4g deard @,
@ifar A g &, ag w1 q@ & AfFA
Fug  JAAT ATEH R oA Aq9d 9"
St wifn & i foadr qfedia § arra 9a
FTART  FH ITH  T9AAT FT g FT
axa g 13w & faadr swfa § #7 Amreng
979 qf¥ UFT AIFT & §FA g al J@l
Fad yfw fagew ar@ & waaar w1 g7
g1 ST | AT @19 5 UFY qfa T
uF  qad| w1 A E A1 oArea A
anayd va 4fw @ fag arawr a7 207
qzd, 3a qfw & faz, ww oFg ¥ fag,
FAT BAT I, @R AT G, AT AT
qFT, g AT F WA FIA TIAT |
F3T ATTH 9TA TAY Grad, sadr et 37
AT ZIATFLAFA € Al 7 ATTHT AL
gt 1 afer  Sogwmfs #gEa, ag 3O
yarya ¥ qA SwQT § | AU IF A
FoF gaTI | AR AW A oA &FSH
TFT 9HA, ¥ A T A 9% g €,
faad zfw & st 1 d wed g
wWET I§ IHA R FEAIW T
q S IFT AR FAL FIAAT T T FT
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[#N=t fazradt a732Y]
37 qfagat #1137 9v @i #3 ¥ fag
AR 7, 30 97 3g awgd #T I Far-
ATk 4G4, AIGL FIAT AT¢ . IR
7l fasr s gaF g gerare S
fasr 3a¥ garw, gagaz wfq wa SAH
FeraTe A1 fean faq dwr gy 1
¢ Syawafa #glEa, A7 7 A FH 3
ud gfeom 3q ¢ foany wifn feard Sfea
ag qfadta & il & wifs 37 9
qreg gt AT g g AW F ol

[RAJYA SABHA]

freafy @ 9 1 A T g9 9fa
frarg qr favdy ot Ad FT FEq A%
SHIT & AgAq N fawnl &1 I I
Ifg & Agaa FI0 | safag o RgAa
w31 fF gaRt qmae § fgewr fasr
dqag AU gEE@ g A q AT IO
afg & FAm 2 WY §)

IraAEfy wEen, ¥9 7 s
aa & A A NEr gam AT ATEE |
G aF WY1 G §, A AR Arafas
Y Aafgara IO F aF g, ITH IR
grafms gd 9Ad S garT s ag
frgrag @ 21 A% 919 @19 €4
TAIA ) G BT B2 IIWM 9T U
FTIAT ST, AT I AN F) FF€A7 |
3 fagz Agr g, @ ar FEA E S A4
BIIT AN JIFT F a8 gAAT AR
gy 8, fogar ownma frgg Fw g l
I9% Az UF FAMA AN, W @M
AXE N AT ATIRT B B FAR
STTT &Y qLE I TEq 1 AT (g sraF
fag w0 § fF a9 AR awq &
o =2 H arfl ALY faered | § s Sy
qTF IGWME ITET A7 vy Fraifeg
FIAT QI ATAT FIA FH QA FI, FiA

F A wWTd F AR A AT a9
FITEA § AN IR FT A AT 9¢H
Fam gl ¥ Ay, qrfe Arme ¥ gast
g A foer Atz fed N af wifF ow
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FITETN  FT &7 FIF AT TF 19 A
geare frar wre, &A1 § 6 gar g !
Tafag ead srawt AT A &, T8
Fq3 ¥ FV, A1g FAA F g1 | HAOHT 48
foia a7 &Y TIAT 1 ATT EHIX AFTL
g=Aifrae g A fev @ &1 F&
s gfTafad A gwiy fagndd fase 73
FET W@ 21 Arw gy faear A
gefy 1 G &, e d =g F ey
farsrr e ag aa A A NWE H
gaR 3w § frm g N foen @ oW
Nt gk agr fafea ) fosr g8 &&T
2 fufew qgd & 18 WA WY WY
M Afzw g9g Aar g ag WL wreAT WAl
A wEt FrEar T AN A W §
AT @ A G, WA G FT AFA, WRTT
A8t FT AFAE | AIF gw gArafad
fefY2y & nr@a Mg ¥ g qE€ &1 FH
fagarar a2y, 9@ ¥a axg 1 fefiac
3R =rfgd & amga qem Tfgd Tt
@ e fA9 a9 A/F | @A YA
FIGFT a7 A @l FLAF | T Tr=T
Hgn awg F FIH AW @ Arfgd arlw
AW ® AT g4, argfER A e
sir gfeat @Ay & w9 F A0AT AT
g% | T aed g feed A
g foasr gq SERT FT AT § AR
Tq g AW ¥ AR g€ A AT &

HF ALHEIC F qTR FIZ FAAT FET
garar @t 2 fed g 7€ 2 (Time
bell vings) ~STATAfT WEwu F I faA
Hagew FT M | awy gAY fag amgw
Fg W@ W fF F S FGAT I T,
ATET AT @I Y, ag a4 g gAafaAi
qY FATAT AT QIR AT T I G AATAT
FQ1a BN AT B AR g T IT
qT AAAT A [AF FAT AATAT AL ST
aFAT & | (Time bell rings)

Uxw RRAT qIEq ¢ IR wEr e fw
A q7 FarAr IfaT ag )
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sindl faame) agddl : ST T
gr fe w1 ewi g amAr efa
grr | xfeT § ag srAar = g fE
=Rl gwadfiy g star ar gar g E S
fagra faalo st FmE a9 [UET & W@T
ag aAT @ATF 4 g1 SATIAT | AT ATTF
qra ®1% gardle &1 R & f9ed s
Feq ff g oA oo 91 AYT FIAT @HAT
3T qifF gwowAT TR QU AT AF

59 g9 dFQ NN qY4g w@rdriaw
g Sqr & Qv ATt g, WY ATqR N
(Time bell rings) Se@wEfa a@grEy,
g ux fage #§ § @7 FW ST
WEg1 @I agFg W AfE a9
F¥a Tl Srel @Y SA9T § A9 giat
2 1T 3§ Vg FT BRI AT IT AW
#1 fadar § | ¥FT w9 gA @I H
BIAT SIEAT qr & Al gF TIFGFr 41
AFATE | T @urTT § 5T AT § ag &)
@ 72 a2 Frl QWE, oA, FAF W
grefrar aadfl &1 W gEiR AW H
Arger @ NA g7 qf ¥ JraA S
AT qAdY § #1384 @ H fwad
QNFAT qAIH § A AW} 1 9T
FAGT 3T AT F1AGA § AT IAT WG
gg sl & 1im B e w14
Srar e @ Il AR g ) d
T ATARAAT ATAT qgA FO  IA AWk
FTFT g 73 g A F avF F wg
st g &1 avwT A3 gEAT § §F
F W FIATE FAWA NI qA
Ag 9T UF FRAT A1 AT AE Y AW
IAFT FRFL A ATAT WINU FATT FT
g | gATR @ ATAdIa waEdi A 71w
3g FYFX AT afy § 97 W 6k
o ¥ g 5.3 s g wfed q1
¥ ug e a7 iy wd } fxfwa
#) qTq HT AT FTAT )

QA g 97 I9 qIG § FEA wEA
AW E | @ AN F My AR KT

[ 13 AUG. 1970]
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RIRTIFT &1 I 91 99 A7q F A7
WGIT A wiE A wEd E fr i
awr feay xagw §f& W0 @ S
WE W Ny @ I @Y gw A
Far 939 3 WY T I F5 047 ) 9&
@ NI H F3 w4 AR ASFH Gaw gAA
FATAR I T q0 @77 & a1 e 9
UIATAT 4 go am faaq 2o 3
FEAE F @ A NP A o
qATHT 43T X M § | ITH 1T GAFT
ATFFF AT T QU Az S | 97 7
FTO W0 AZ W AWM FgH A7 F agr
AT A §7A TA g1 & AR aTHT AL
w7 F3T N &

W CIRATYAY ¢ 3 FEIAl AT q2
1 agt grl afes T A & Zen

Hed@t framd =239 : am A
F=o afg & &Y W7 1 ag A1 SygwEls
wgiza, ¥ ¥g W 9@ fF a3 I 7 arg
£ gIFT 7 &l [T 99 was ag
¥ 3 YR P AW qZ AT AN FEA a1
f& fraq 7 A3%% § I M1 IR %
42 gu A1 AIgT WIR A IAT AT GT
) DAY TP T a0 2% 2 ¥ gw fed
N qraEar § I w7 qfew O ogard
WIEAT 3T WA T & 98F garfaw
=1H & 91fgy | wfag & sava wedr
S & wgM e 3 @A F) 9@E
T FLF Q. TR AWAT A AYT HOT
frar @, 1 ol @€ Afg warfoa 7 g,
I 97 ¥UAT gf, IaF  F@Ed AR
fZQ ¥ @17 ¥ @ foa q@ @ I
yfl % W FEW FGIA & | IAF 39
£ ¥ I T T JAqT IT6 919
AT ZHWT @A

SHRI PRANAB KUMAR MUKHER-
JEE (West Bengal) : Sir, the hon. lady
Member has given a very sound advice to
the Prime Minister not to listen to the cri-
ticifms and to act according to her own
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[Shri Pranab Kumar Mukherjee]

whim. Itis quite so sound and a wise Cir~
ticism particularly on the floor of the House

SHRI AKBAR ALI KHAN : Not to
listen?

SHRI PRANAB KUMAR MUKHER-
JEE : Not to act. I am sorry.

Sir, when I go through the document of
the Fourth Five Year Plan, it scems to me
that it is punctuated with so many ‘ifs’—
if the monsoon and weather are favourable,
then our agricultural advancement would
proceed, if the Centre-State relation is
cordial, our public sector enterprises will
go on with advancement, if the foreign aid
comes regularly, we can reach the Plan
targets and so on and so forth. Un-
doubtedly, in all planning the planners
have to depend on certain assumptions be-
cause the science of economy does not re-
late to that of physical science and the rules
governing the economic principles are not
as definite as those of the physical aspects.
That I admit. But in spite of that there
are so many ‘ifs’ and cecrtain very big ‘ifs’
in the Indian planning. For example, on
price control it has been pointed out that
if there is no increase in the dearness allow-
ance, if there is stabilisation in the inter-
nal prices, then the Government may ex-
pect that there will be a balance of re-
relative internal and external cost and price.
That ‘i’ is a very big ‘if’, and it is not pos-
sible. When we are going to have a dis-
cussion on the Plan, we already know that
so many industrial organisations, so many
public undertakings and even the Govern-
ment itself, have admitted that the prices
are rising, the dearness allowances are to
be increased. But even at that time the
planners are thinking ‘if the prices are sta-
bilised, if there is no demand for further in-
crease of dearness allowance, then they
can maintain the balance.” Thisis by way
of example, only one example.

Now, Sir, some have tried to eulogise the
Fourth Plan document as a socialist one,
some as a pseudo-socialist one, some others
as a capitalist, sugar-coated socialist one,
and so on and so forth. But I do not like
to either justify whether the Plan is a so-
cialist one oritis a sugar-coated capitalist
one. I want to visualise some of the objec-
tives of planning from the experience which
we have gathered during the Third Plan
period. The Prime Minister in her thesis
on planning has pointed out that there
should be an involvement of the public
as a whole for the success of the Plan. And
that involvement is possible if social objec-
tives are secured, the reduction of disparities
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| inincome and wealth is aimed at and if,
by-planning, the redressal of regional imba-
lances is possible. These are not new. In
almost all the Plan documents these slogans,
these, words, are  usually repeated. And
if you go through the objectives and
achievements of the Three Plans, the First,
the Second and the Third, you will find
that very little of these objectives has
been fulfilled. It has been pointed out on
the floor of this House and outside how
social justice is denied to the largest sec-
tion of the people of this country and how,
even after the implementation of so many
progressive legislations, and conditions
of the weaker sections of the community
are not improved up to the expectation.
It has been pointed out on various occas-
sions.

Sir, the question of unemployment has
been discussed in detail by various Mem-
bers. Idomnotliketo gointo detail. Simp-

Iy I would like to point out that only the
other day in the Lok Sabha the Ministcr of
Labour and Employment pointed ou' that
at the end of the Third Plan period the
total number of unemployed rcached 15
millions. At the end of the First Plan it
came to 8 millions, at the end of the Second
Plan it came to 12 millions, at the ¢nd of
the Third Plan it came to 15 million-. I do
not know how many Five Year Plans we
will require to make out entire country
without unemployment. Today in the
morning the Prime Minister herscli has
admitted that it is very difficult to asses
how many persons are unemployed or he
magnitude of unemployment. In reply to
a question on the floor of this very Hou e it
was pointed out the other day tha! he
number of jobless engineers wou'd be’
of the order of one lakh in 1973-74.
When the Third Five Year Plan was tuken
up it was pointed by the national "¢ .lers
and the planners that we would rejure
more and more technically trained persons,
that we would require technocrat. ..nd
engineers. We could not then visusise
that within fen years our planning vill
come tosuch 1 s‘age that alasge .am-
ber of highly cochnically trained pe¢ ons
engineering graduates would be rendc-ed,
jobless and 1hat their order would b ne
lakh at the end of the Fourth Plan pe- od.
If we go on in this way how can we expact

that the targe's of the Fourth Pioa - - ld
be met? We are entering i ' ith
Plan in peculiar political avl nic
conditions. This Plan is compicic.y lig-

tinct from the carlier three Plans. W k 1ow
that the First, Second and the Tiird
Plans were taken up when there wa  ca.
bilisation in the Central and the Sta'e Go-
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vernments. We a'l know that there was ~ Rs.
one party in almos . all the States and the (in crores)
Centre. There we e cordial relations bet- Madhya Pradesh . 150 .09
ween the Centre a 1d the States and they Maharasht
could implcment the Plans. aharashira 419.29
Punjab 177 .22
Sir, the succeis of the public sector | Uttar Pradesb . o 280 .87
depends much on the efficiency of the Go- | The Fifth Finance Commission has left

vernment. It depends much on how the
States and the Cenire co-operate with each
other. It depenls much on how much
co-ordination ther: is in the relations bet-
ween the Centre and the States. Therefore,
now it is very diffii ult to expect that all the
targets of the Fou th Plan would be reach-
ed if this political instability remains there
and ifthere is no s able government to imp-
lement the Plan t: rgets either inthe States
and, if necessary, at the Centre.

Coming to regional imbalances, it has
been pointed ou' by the Prime Minister
that the remova! of regional imbalances
is necessary for ‘he success of planning.
I would like to r:fer tosome of the recom-
mendations of the Fifth Finance Com-
mission. If we go through the recommenda-
tions of the Fiith Finance Commission,
we shall find th .t several States are left
with a huge surp!us of Rs.1,271 crores. The
State which I represent, namely West
Bengal, submittc 1 2 memorandum to the
Filth Finance Co:nmission pointing cut that
if the non-Plan revenue gap of West Bengal
is not met by the Finance Commission
it would not be jossible on the part of the
States to invest more money for the State
Plan. And actinally the same thing has
taken place. Th: Fourth Plan total outlay
for West Bengal 13 of the order of Rs. g22 .50
crores. For Maharashtra it is Rs. 8g8 .12
crores. For Tainil Nadu it is Rs. 519.36
crores. For Audhra it is Rs. 420.50
crores and for Asiam itis Rs. 261,75 crores.
It may be argur d by the hon’ble Minister
that the other State Governments have
augmented ‘heir Plan resources from their
internal resourc's. Itis correct. The Ma-
harashtra, Andhra Pradesh and the Tamil
Nadu Governm nts have invested more in
the Plan from : heir own resources. If we
go through h. recommendations of the
Fifth Finance Commission weshall find that
these were the surpluses given by  the
Commission o the various State Govern-
ment :—

Rs.

(in crores)

Bihar . . 199 .46
Gujarat - 156 .99
Haryana 79 .88

seven States with a surplus of Rs. 1,271
crores while the Fourth Finance Commis-
sion left only six States with a sur-
plus of Rs. 373 odd crores. Therefore,
Sir, it is very difficult to reconcile the re-
commendations of the Fifth Finance Com-
mission and the asssurance of the Prime
Minister that the regional imbalances
will be removed during the Fourth Plan
period. It is very difficult to reconcile
these two contradictory things. And not
only that, almost all the financial insti-
tutions like the Life Insurance Corporation
of India, the Unit Trust, the State Bank of
India and the Reserve Bank of India have
their head offices at Bombay. We shall
concentrate all the financial institutions in
one place: we shall render some States
with surplus money, we shall render some
States with deficit and we shall talk of
removing regional disparitics. These things
cannot go on side by side,

New, coming to the problem of the land,
it has been pointed out by various Members
that we should tackle the land problem
because the problem is explosive. I agree.
Particularly the State from which I come
has almost reached the explosive point.
During the three Plan periods we could
not implement the land reforms which were
passed long ago. It has been pointed out
in the report of the Study Team appointed
by the Home Ministry which made gz re-
view of the year 1968-69:

“Agrarian  reforms which made
an enthusiastic start immediately after
independence have almost ground them-
selves to a halt. Not surprisingly, the
consciousness of injustice and wide pre-
valence of the land hunger have been
used by certain political parties to orga-
nise agitations.”

The same thing has taken place in West
Bengal. Lands are to be given to the tillers.
Land reforms are to be implemented. Land
laws have to be modified. So long as the
Government will not do these things. it
cannot but be a victim of the land agita-
tion, and “land grab’’ or “land occupation”
movement in various parts will go on.

Ther‘e is another observation in the same
reportthat the small farmers and smallland-
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owners are not provided with financial as-
sistance. When the 14 major banks were
nationalised, it was expected that they
‘would come forward to help the small
farmers and small land-owners. But what
is the practical experience? I can cite an
example from my own State. The Agro-
Industries Corporation of West Bengal
have recommended to the State Bank of
India according to an agreement reach-
ed by the State Bank of India with the
Agro-Industries Corporation  of India,
for the supply of 1,200 pump sets to
the small farmers. But till to-day
only 280 pump sets have been given to the
farmers and the rest have not been sup-
plied. (Time bell rings) If these things
go on, if the bureaucracy does not act ac-
cording to the desire of the Planners, if the
bureaucracy is not made efficient, how
can we expect that we will reach the Plan
targets and the planning would come to a
success? Therefore, as I said in the
beginning, there are so many “ifs”, and
if these “ifs” are not removed, our plan-
ning cannot be successful. Thank you.

SHRI K. S. MALLE GOWDA : Sir,
thinking Indian people , by and large,
know why some politieians are vociferous
about land-grab slogans without knowing
rural problems intimately, and without
living in the villages, or afler having mig-
rated to the cities or towns for good. And
even on the Government side, they are
defrauding the gullible people of the vil-
lages with theirslogans and tall talks about
their Five Year Plans. Yet their Five Year
Plans do not show that they are truly up-
lifting rural people socio-economically.
What is the rough and ready indicator of the
progress of a developing country like India ?
It is the percentage of the population
depending on land. If in a country the
percentage of people  depending  on
agriculture is more than 70 per cent as
in the case of India, it has to be dubbed
definitely as a very backward country
in this modern technological age.

In India, the percentage of people de-
pendent on land on 15th August, 1947 was
about 73. To-morrow on the 15th August
1970, after three Five Year Plans, the per
centage of population dependent on land
is nearly the same. "Take any advanced
industrialised country of the West, or
Japan. The percentage of population de-
pendent on land is very much less than
thatin India. Inthe U.S.A. the percentage
of population depending on land is about
12 per cent only. The other day I sent an
interpellation asking what was the percen.
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; tage of population depending on land at

the beginning of the First and the Fourth
Plans. The Prime Minister who is also the
Chairman of the Planning Commission
could give figures for 1951 only from the
Census Report. The 1961 census has con-
veniently omitted to give this figure. And,
perhaps, it was deliberately planned to
omit this figure in the 1961 and 1971 cen-
suses also. This important and vital in-
formation is not sought to be made the
basic information necessary for proper plan-
ning of balanced development of rural
and urban economy. How then can we
say that our planners are genuinely in-
terested in the socio-economic uplift of the
rural people?

If the population dependent on land in
1947 was about 25 crores, it has now risen
to 35 crores. You have crammed and herd-
ed and packed 35 crores of people today
into g2 crores of acres of farm-land. How
then can you bring about socio-eco-
nomic development in the countryside?
Can you bring prosperity to the peasantry
by giving one or two acres of land to a
family and condemning that family to per-
manent and perpetual underemployment,
debt-load, hovel-living, illiteracy and mi-
sery? 1Is it the only method you know in
this technological age to solve the Hima-
layan rural under employment and un-
employment problem? Should you not
give technical education to the Harijans,
Adivasis and other surplus manpower in
the villages and draw them to the rural
and urban industries and Government ser-
vices in appreciable numbers and lessen
the burden on the groaning and already
heavily burdened land?

[Tar  Vice-CHAIRMAN (SHRI TRILOKI
SixGH) in the Chair]

Please do not vie with each other in
calling the surplus manpower in the vil-
lages as landless people but call them as the
unemployed people of the villages and try
to give employment and better living fa-
cilities by employing them 1n rural and
urban industries and in other professions.
As Mr. Mohta suggested yesterday, take
up on massive scale the much-needed
construction of roads, primary schools and
hospitals in rural areas and spend a thou-
sand crores in the next ten years and thus
give employment to the unemployed. Take
up the constiuction of low-income group
houses in urban and 1ural areas on a mas-
sive scale and prevent the pavement and
hovel-living.

If you want to know the realities of the
situatton in rural Indiz, the depth of mi-
sery to which you have condemned the
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peasantry and the niddle-rlzss of the vil-
lages and the facts of life mn this country,
ask the unemploye | of the cities whether
they will go to live p the villages with two
or three aires of laid for » frmily. You
will not find even :%, of them willing to
live 1n the village: with the present-day
conditions of miser: and nsecurity.

Then again I have asked an important
and vital question relating to the rural
people. I have auked for the per capita
income of the rural and urban peogle in
1951 and 1n 1969. aut the Prime Minister
has told that the firures are not available.

How many Me abars of Partliament
realise that almost {0 per cent of the land-
holdings in rural I dia are mortgaged to
this society or tha: bank or that money-
lender? In effect, 1 en with the nationalisa-
tion of banks rural :redit cannot reach the
needy farmers wit 1 uneconomic holdings
a3 they are already - *cured for their existing
loans.

Do you know tha the average debt of
an Indian farmer i: at least 6o per cent of
his annual gross income? Does the Five
Year Plan proceed on the basis that Indian
farmers pay a coiossal amount of Rs.
12,000 million yearl 7 immediately after the
harvest, as interest first  before they find
money for manur - and other cxpenses
connected with agriculture?

I repeat and emnhasise that the socio-
economic developn ent in this country is
lopsided as between the urban and rural
sectors even in spite of our pious Bibles or
Ramayanas of Five Year Plans in pur
hands. We cannot ‘'eceive the rural people
all the time when w: have to run to the vil-
lages from Delhi fir the swability of the
nation, I appeal o the Prime Minister
who is also the Ch..irman of the Planning
Commission to ory a halt to this lopsided
development in the country and march on
to prosperity, takii g the brethren in the
villages on equal ttms with her and not
leave them far behiad. I strongly demand
on behalf of the ru-al people of India, to
show in the Five Year Plan books firstly,
the progress in the reduction of the per-
centage of the people dependent on land
and sccondly, to show separately the per
capita income of the rural people as
against the per cap'ta income in India as
a whole.

And lastly, T would like to bring to the
attention of the pecple in authority that
there are only twc sectors in the world
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which can produce wealth and raise the
standard of living in a country. Land i
not infinite, Its area is definite. Industr
can grow. But it too can not grow infini-
tely asit can only grow with necessary
natural and financial resources. Therefore,
in India or any developing country where
the population has reached a saturation
point, we must talk not only in terms of
“land reforms” and ‘‘industrial reforms®
or “‘industrial licensing policy”, but also
talk of the other vital ‘‘social reforms’’,
namely, ‘‘population control” which we-
may call ‘‘golden reforms”. All of us know
that the demon of swelling population is
overtaking all the plan-developments and
devouring all the increasing production
leaving our people with a low per capita
income in the world all the time. The time
has come when we must do all thatis
necessary to keep the Indien population
stationary at fifty crores only. I appeal to
the Prime Minister to bring forward
courageously a Bill putting a ceiling on
““family-holdings”, i. €. on the ‘‘family
offspring™ to three ag you have been show-
ing in the family planning documentary.
This will solve greatly our economic
ills with which the Government, the
Parliament and the thinking people of
this nation are greatly exercised. Thank
you.

SHRI JAIRAMDAS DAULATRAM
(Nominated) : Sir, I have listened with
interestto the speeches of most of the
speakers, and I find that they have gone
into the details of the Plan and in a way
answered each other. I do not wish to go
into the details of the Plan and cover the
same ground. I would very much prefer
to emphasise whet should be the general
approach to the Plan now that it is in ope-
ration and will continue to be in operation
for some yeais. And in this approach I
would suggsst, request, appezl, that all the
sides of the House should participate.

After all, I know of no country and no
plan anywhere which always mzets the
expectations and nceds of the time. All
plans are, to some extent, I think, an exer-
cise in what I might call reluctant compro-
mises with the reality. It is not that the
wishes in anybody’s heart can always be
fulfilled if the objective conditions do not
permit. The plans have some insufficiencies
inadequacies, some commissions.

We have to be careful that the plans are
conditioned by two factors : First, the re-
sources in men and money available and
when I say men, I am not talking only of
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numbers; 1 am talking of the quality
of man, the man who has to implement the
plan, whether in the field, factory or office,

Similarly the other factor is that of de-
mands. We have to balance the resources
and the demands. I somerimes feel that the
best way to describing our Plans is that they
are very much like a sea of waves. Each
wave is struggling for freedom to move and
1t is ohstiucted all around by other waves
which also want to move. It is not possible
to permit the movement of all the waves.
Nature would not permit it. Naturally,
the movement has to be slower and not
always to the extent one may desire.

Therefore, I would suggest to all my
friends who made their criticism against
this Plan to realise one thing, If they had
to handle the same situation when they
are, in a different position, I am not sure
whether they will not produce a document
more or less of this character. We had be-
fore us an emotional speech from an ex-
member of the Planning Commission and
also an ex-member of the Council of Mi-
nisters. He held both these positions. In
each position he felt that the objective
restrictions did not permit more to be done.
It is this situation which I would suggest
1o the opposition to realise.

T would make one more request to them.
Let them not think of the people as the elect-
torate. Let them think of the people as
Tndian human beings who have to bes as-
sisted and helped by all of us, whether we
are temporarily in this political structure
opposing each other in this Chamber or not.
After all, we here are the trustees of the
welfare of these people jointly, even though
we may be temporarily in our present
opposite positions

We sometimes forget that we here, about
200 men and women, who are leaders of
the couniry, are in charge of one-seventh
of the human race. I do feel that it is ne-
cessary to recollect each time the tre-
mendous responsibility which we have in
deciding how to conduct our discussions
and how to function in this Parliament—
the great sounding board of India-——from
where our voices reverberate 10 our
opponenst countries and all  outside
countries of the world.

Now, what I feslis that the time has come
when we should reconsider which way we
want to take the country so far as these
four years are concerned.
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Isit that this Plan contains nothing which
is in the right direction? Is it that this Plan
consists only of things which are in the
wrong direction? If the Plan is entirely in
the wrong direction, then there is every
justification in opposing it. But if there are
many directions which are right and many
proposals which are sound, though they
may not be as speedily implemented as we
may wish or in terms of quantum not as
we would wish, if the move is in the right
direction, I would humbly suggest that it
is the duty of every patriotic Indian to
assict in the implementation of this Plan.

After all the opposition is also sharing the
responsibility of government in several
patts of the country. Different parties are
in power mn different regions. zones and
States of India. The Plans are to be imple-
mented there too. Itisir the interests even
of the local people—ifthe sense of nationa-
lism does not appeal to us —hat the Plans
should be implemented. I did not wish to
speak much. I only want to make a brief
appeal. Is it in the interests of the people
that we should continue to dissent and
criticise the Plan in the coming three or
four years? Is it not in the interests of
the people of India—forgetting the elect-
torate for the time being whether they
all are today the electorate or not—
whose trustees we are that we should
see that this Plan is implemented to the
best extent possible under the limitations
which I have outlined?

I do not think any other course is
patrioticc.  'We talk of a debate
at a high level. It is action at a big
level that is needed. Can we rise to
the level of supporting this plan in spite
of its ommissions and inadequacies ?
1€ there are many directions in  which
it is moving rightly, properly, correctly,
then our duty to the people is clear.

A small country of Europe rose to
eminence. It dominated almost the whole
of Europe. But later it fell on evil days.
A great philosopher-politician of that
country be moned, *‘All are for the
party, none for the State .”” We are
passing through that phase the party
feeling is so strong. It is evident in every
speech, in tone and word and gesture.
I€ this is the position, I do not think
that the people of India can benefit
from anything we can try to do. As
a humble servant-with all of you of
the people of our country, I would
request that we should rise to the occasion
and support the Plan which has many
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features to show that we are moving
in the right direc.ion. And, I would
like to congratulite the government,
for they have had the courage, despite
criticism, despite deficiencies, despite the
need to face criticism and opposition
in the country, to sponsor the Plan and
1 think now the « uty lies on the rest
of us to see that we and the people imple-
ment it, Thank -~ ou.

SHRIMATI PURABI MUKHO-
PADHYAY (West Bengal) : Mr. Vice-
Chairman, Sir, for the last three days
we are discussing tl.e Fousth Plan which
has been placed b fore us by Shrimati
Indira Gandhi, o revered Prime
Minister. Sir, wnen I was listening
to the speeches made by the Members
of the Opposition, | was amazed to find
that those people w10 represent different
parties, those partirs which do not have
any mooring In onr country,  which
are (ostering a d:fferent culture alto-
gether, the cultur: of violence, they
speak of democracy here and they speak
of socialism here aid they criticise our
Plan.

Sir, this is not a ¢ untry which believes
in dictatorship; Incia is not a country
which believes in forced labour; and
this is not a count'y which believes in
proletarian dictal orship. So, our
plans and our efferts cannol be com-

pared with the plais, with the functions !

of those countries vho can force their
people to accept 1+ thing and work
for it without any nayment and at the
point of revolver.

Sir, we have Article 226 before us to
deal with when we try to acquire a land
for development. Ve have tu take
Article 226 into cosideration when we
have to pass any l:gislation where any
human rights or an liberties are threa-
tened to be infriried. Article 226 is
there. In those contries they do not
have civil liberties to protect their persons.
So, our plans and our efforts cannot
stand any compariscn with them. But,
when they speak hre they lorget the
very fundamental dfference. Sir, I am
amazed to find the “Members of the Con-
gress (Opposition) there criticising our
Plan. They are the people who, when
they were Membeis of the Planning
Commission, had ¢ rafted the Plans and
now, when they come here, because
they are now sittin;; in the Opposition,
they speak against this Plan and it is
because they are itting there. They
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were the Ministers since 1952. What
were they doing so long when they occu-
pied the Treasury Benches? If there
is any failure, they are equally responsible
for that. They should not be ashamed
to own that failure. Because they are
now sitting in the Opposition, they speak
against the government and for its failures
they are criticising for which failures
they themselves are responsible. But,
it is because of the sanctity of the Opposi-
tion that they think they can speak any-
thing they want or anything they like.
Sir, I am amazed to find that the people
who participated in different committees,
in different organisation, even in the
government, who shared the powers and
tunctions of the government, because they
are now differing with us on some party
affiliations and some other points and so
sitting in the Opposition, now come for-
ward with their criticisms, not only of
the government, not only of the Plan,
but also criticisms at personal level,
and they go down to personal squabbles
and personal bickerings which I have
very much.

Sir, I have only 10 minutes at my
disposal and therefore 1 cannot dilate
on any of the points and I have got to
go down straight to the problems  which
are being faced by the State of West Ben-

gal. Sir, when discussions were taking
place and when the officers came from
the Government of West Bengal, they

submitted their plan of Rs. 600 crores but
the Planning Commission in its wisdom
curtailed it and only Rs. 322.50 crores
were sanctioned for West Bengal. Sir,
I may remind this House, as my [riend,
Mr. Pranab Mookherjee, has already
done it, that whenever any Finance Com-
mission is set up, we from the Government
of West Bengal always try to point out
the injustice that is being faced by the
West Bengal Government from the Fi-
nance Commission. To the Fiith Finance
Commission we gave a categorical as-
surance that whatever money they would
be giving to us, it would be going towards
the welfare of the whole country ultimately.
But it scems that the Finance Commis-
sion has never taken into consideration
the complexities of the problem that is
being faced by West Bengal. It has al-
located a sum of Rs. 36 crores only,
whereas we have to spend Rs. 60 crores
only for the payment of DA to jour em-
ployees on par with the Central Govern-
ment employees. Sir, wherefrom can we
get the resources to meet such gaps?
They are asking us to find our own
resources. We have taken into consi-
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deration all the avenues to mobilise
our resources and there is no further
scope left now.  Moreover, Sir, West
Bengal is a highly-taxed State. As a
Minister in West Bengal I can tell you

from my experience somcthing ahout |

thr problems of West Bengal. The rciugee
problem 15 not the problem ol West
Bengal alone bul we have to find some
resources 1o meet the gap. That is number
one. Number two is that the per capitla
taxation is the highest in West Bengal;
it has already reached a saturation point,
We have therefore to find the resources
to meet the gap. So we appeal to the
Government of India to take into con-
sideration these special problems which
we have lo face in our State.

Then, Sir, I might mecntion something
about the Calcutta port and its affairs. I
spoke here in this House about it long
back but, Sir, it scems that nothing has
been done so far about the Galcutta port.
It is now a funny thing that we are finding.
The representatives of the Tea Brokers’
Association fiom Assam came and met us
here and they told us that Gauhati was
going to be the venue where the tea would
be auctioned. Ifthat is done, Sir, the Cal-
cutta port willlose about g0 per cent. of
its income which it is to get by the hand-
ling of tea.

The Railways will have to give to-
the Astam Government some  subsidy
for utilising another port for the disposal
of tea. Why should it be done ? If the
Calcutta Port dies, the whole economy
of the country will be shattered.  The
World Bank has given money as a lean

to develop the Calcutta port, with
which TFairakka Bridge is also linked
up. I will appeal to the Prime Minister

to pcrsonally look at the fate of the
Calcutta Pori, cspecially with regard
to this aspect to the Assam Government
trying to takc away the disposal section
of tea from Calcutta.

Then I would be failing in my duty
if T did not mention ahout the small
farmers’ programme in the Fourth
Plan. It is an outlay of Rs. 115 crures
and along with that I suggest that efforts
should be made to tap the underground
water wherever their is dry land especi-
ally. Particularly in some parts of my
State where we have chronic droughts,
we should like the Government of India
take up in all carnestness the possibility

of finding underground water.  Along
with it rural electrification is linked.
The Government of India have done
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a very finc job about it because I find
prior to independence there were only
3132 electrified villages out of a total
of 5.6y lakhs. In the First Plan we

made the first attempt, we allocated
Rs. 20 crorcs: and 7400 villages were

I electrified. In tle Second Plan Rs.
75 crores were al'ocated and 21,547
villages were eclectrified. In  Third

Plan Rs. 153 crores was the total ex-
penditure as against a Plan provision
of Rs. 105 crores. The higher invest-
ment resulted in 46,290 localities being
electrified by the end of the Third Plan
as again a target of 43,000. In the Fourth
Plan the Statc sector will spend Rs.
285 crores on rural electrification, the
Union Territorics Rs. g.54 crores, Centre
{Rural Electrificaion Corporation) Rs.
150 crores. The target for energising
pumps in the country will be 250,000
pumps. I would very much wish for the
States, where they have to face droughts
chronically, that these encrgised pum
should be allocated more and more to
those States.

Before I finish I congratulate the
Prime Minister for the Preface she has
given us, along with the Fourth Plan.
That is a very bold preface and we
pledge our loyal support and we shall
make attempts to sce that this Plan
is made a success.

SHRI NIREN GHOSH (West Bengal):
Mr. Vice-Chairman, now we are debating
planning. 1f it was rcally  planning,
then we could have debated it throughly
from a constructive point of view but
if it is planning for growing poverty,
il it is planning for mounting unem-
ployment, if it is planning for ever-
growing  concentration of monopoly
capital, if it is planning for growing
dependence of the country on foreigners
particularly the forcign imperialists then
what is the planning about and what is
the patriotism about it 7

SHRI M. N. KAUL (Nominated):
To reduce alt that.

SHRI NIREN GHOSH You are
planning for the growth of these. Aflter
cach successive Plan all these things
have grown. That is the experience. You
say it is mixed cconomy. Isay it is mixed

confusion. Il public sector is meant
socialism, then France is a socialist
country, Italy is a socialist country

and the US is also a socialist country.

SHRI SHEEL BHADRA YAJEE
(Bihar) : According to you.
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GHOSH No no
according to you. [fyou definc socialism
by saying that there is some public
sector in India, "hen all those coun-
tries, in spite of b:ing imperialist coun-
tries, would be socialist countries.
But still we support the public sec or
if it makes for ind ‘pendence of our eco-
nomy and not for growing dependence
upon outside powe s or forcigners or the
Western powers n particular.  Now
how is the publicsec tor run in our country ?
It is a paradisc .nd a happy hunting
ground for the (ollaborators, for the
bureaucrats on tie management and
also the contractcrs, and 1t feeds the
privatc sector, particularly the higher
echelons of the jrivate sector. I will
illustrate how it is ‘un in an anti-national
way by taking as an example of the Durga-
pur steel plant, which is very much
in the news. 8Sir, I would like to put
the record straigh as regards planning
in the public sectir, particularly in the
steel plants. Nov, the burecaucrats on
the management ot HSL and the British
collaborators consoired  and bought
obsolete machiner es. There was a
crack in the founlation plinth itself,

SHRI NIREN

Secondly, Sir, there arc¢ four blast
furnaces. One is tolally out of commission
—it is their construction. One or two
others work. That is how the British
collaborators and the HSL management
there are functionin ;. Againin Durgapur,
out of the nine s eci furnaces four or
five were out of corimission, not due  to
any labour unrest or trouble, although
the union there siggested their proper
maintenance. But t was never heeded to

by the managemeit. Now the lon.
Minister, Mr. B. R. Bhagat. came,
just because he had the Ministerial

privilege to come and see things for
himself. But he w:nt away with a tho-
roughly misleading statement.  Mr. D.
J. Bell, the Britist Managing Director,
pushed up product on up to 1.1 million
but at the cost o the damage of the
entire machinery cf the plant, breaking
down the machinery. The worker;
said, “Don’t do it You will sabotage
the plant.”” And when he left, he left
a sabotaged plant And the present
General Manager, Mr. Wadhera, is
a military person. He is a chau-
vinist. He has inported provincialism.
People from Haryana wilt be posted
at the top with no technical knowledge.
It has become a lLot bhed of nepotism,
corruption and favouritism. This is the
general impression, Four hundred high-
ranking
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SHRI N. G. GORAY (Maharashtra):
You are talking on the Plan ?

_SHRI NIREN GHOSH : Yes. This
1s how the public scctor plant is being
(Interruptions)
I dare say that in almost all public sector
plants these evils are more or less there
In existence in a more intensive or in
a less intepsive form. That is why I
have taken this as an example. Of the
agreements the management entered into
with the workers, a majority of them
the manegement has hroken.

And the mother unit, the coke ovens, are
all damaged. The coke oven is the mother
of the steel plant. All the coke ovens
are damaged. That is the contribution
that the HSIL managment and the British
consortium have done. I say it with a
full sense of responsibility before this
House that the British collaborators and
the HSI.  management have acted as
saboteurs. This plant. unless it is com-
pletely overhauled, will never work at
1ts rated capacity. And in order to hide
this sabotage, this anti-national activity,
this smoke screen of labour indiscipline
etc. is being talked about. And this
Government sitting there is a party to it,
Are you a national Governmemt, a
patriotic Government, working for the
interests of the country or are you working
for the foreigners? I charge that there is
nothing national ovr patriotic in whatever
you do. That is how the public sector is
being run. And in the alloy steel plant
where the plates are produced there is
no machinery to producc fine sheets.
So you have to sell the sheets to Japan
at Rs. 100/-. Then they will make it
into fine sheets and sell it at Rs. Goo/-
to Rs. 700/-. It was deliberately done;
another act of sabotage. This is how the
public sector is being run. Look at the
pilferage and the theft by the management
and the hucnh of contractors in  each
and every public sector plant and the
budding bureaucrats who are growing rich
in these, becoming almost capitalists
after they retire from service t_here; this'is
how the public sector is being run in
our country for the benefit of ti e foreig-
ners. for the benefit of the bureaucrats and
for the benefit of this Government which
is the patron of the foreigners and the
bureaucrats against the country, against
the people. That is how this Government
is running the public sector. Still we
support public sector; we do not support
the privatc sector or prtvate monopolies
in the hope that things would not go on
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[Shri Niren Ghosh.]

in this way for ever. Some day or other
there will be change in the Government,
there will b2 a change in the State, and
consequently  there will be a change in
the public sector also.

SHRI M. N.KAUL: Also givea good
example of the public sector.

SHRI NIREN GHOSH: Thatis why
there is this animus against the public
sector.

Now in the so-called planning what is
the role of the States?  Almost nothing,
cipher, zero. They have no role what-
soever. Perhaps once annually or bi-
annually the Chief Ministers are called
and given some documents. They prate
about and then go back to their States.
They have nothing to do with the plan-
ning. How can you plan in this vast
country in this manner? If any State
wants to introduce any scheme to end
unemployment, to end poverty, they are
thwarted. Suppose a State wants that
all foreign concernsin that State should
be taken over and the profits of the foreign
concerns shouald be ploughed back in
order to set up new industrial units
the Gentre comes in the way saying you
hdve no right to do that. Then what
can they plan for? Wtat is thetr role?
Are they rubber stamps? Suppose a
State comes forward and says that they
have a plan tore-open the closed factories,
the Centre says, no, you cannot take
them over; you have no right to do that.
Then what are they? In my Statr the
foreign  concerns mak%e  hundreds of
crores annually. Suppose my State wants
that this huge amount should stay in
the country, if the »nrople of the State want
that it should b used for thr benefit
of the Statc who ‘s the Centre to stand
in the way in favour of the forcigners
and against the country divesting the
State of its rights?

THE VICE-CHAIRMAN (SHRI
TRILOKI SINGH): The hon. Member
should finish within two minutes now.

SHRI NIREN GHOSH: I say this
planning is dead planning. Unless the
States feel that they are full and active
partners unless they have full power
over trade, commerce and industry, I
dare say this unemployment, poverty,
concentration of riches, all these evils
could not bz put an end to. If some
powers are vested in the States in  the
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matter of planning perhaps they can go
forward and if they do not the people of
the States will see to it that they do.

Then, Sir,I come to the 14 nationalised
banks. I am sorry to say we supported
it and we again support it if the foreign
banks are taken over. As I said, we are
in favour of nationalisation, but what
is the change in the situation ? Almost
absolutely nothing. T talked to one of the
top exrcutives of one of the big business
concerns. In trade union matters,
workers and they have got to negotiate.
Off the record I asked him if he would
not suffer if the banks were nationalised.
He said “No'. If we get all credit facilities
and accommodation as we use to get
then what does it matter if the Central
Bank of India remains in Tatas’ hands
oritisrun by the Government of India?
Now, the custodians are still at the helm
of affairs of the banks. So, all the 14
nationaliscd banks are being utilised in
order to favour the forty houses, the so-
called monopolies againstfjwhom our Prime
Minister says so much in order to hoodwink
the people. I say, no insincerity or
dishonesty . .

THE VICE-CHAIRMAN (SHRI
TRILOKI SINGH): It is time.
SHRI NIREN GHOSH : She must

learn a lesson from Mrs. Bandaranaike,
the Prime Minister of Ceylon, a small
country. She could dare to take over the
foreign monopolies. I daresay Mrs. Indira
Gandhi  will never do it becausc this
Government is servant of the monopolists.
I accuse this Government that they de-
parted from their policy.

THE  VICE-CHAIRMAN |(SHRI
TRILOKI SINGH) : Hon. Member,
will you now end herc ? Just listen. We
have two other speakers and the hon.
Member has already taken more than
12 minutes,

SHRI NIREN GHOSH: When Mr.
Rajrarain  has taken thirty minutes,
I can take some two minutes more.

SHRI RAJNARAIN: He is

sEnse now.

SHRI NIREN GHOSH: What is
this export drive? What is the character
of this export drive ?

THE VICE-CHAIRMAN
TRILOKI SINGH): I would
you to finish in two minutes.

talking

(SHRI
request
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_ SHRI NIREN CHOSH: I would put
ittoyou . . .

THE VIGE-GHAIRMAN '
TRILOKI SINGI): The
nothing to do wit1 this Plan.

SHRI NIREN ( HOSH: Export drive
is connected with the Plan. The Prime
Minister’s preface refers to it. what is
the character of «1r export drive? It is
to supply the outside countries with
commodities whicl they do not produce
or do not want t. produce at damned
cheap prices. Secondly, take your foreign
exchange. It is 13ea to import spares
and components which are mounling.
Itis now Rs. 1,000 crores, on which at
least they are mauing Rs. 200 crores at
cartel prices. Also we have to service
those debt paymen s. So, itisa boon to
foreigners in that respect. It is not an
export drive whic1 is conducted to build
the country. Itis:in cxport drive conduc-
ted in favour of outside powers and
foreigners. This is the character of the
export drive.

THE VICE-CHAIRMAN
TRILOKI SINGH): Will

Member now resur ¢ his seat?

(SHRI
Chair has

(SHRI
the hon.

SHRI NIREN (;HOSH: One minute
more. As I said, agriculture is the base.
We are an agricultural country and
unless something is done here, industry
cannot thrive. I lo not want to go into
the theory and all that.

But what is this 1ax of a green revolu-
tion ? It is anotier big hoax that is
being played. A \cory small stratum  of
landlords and ric! peasantry will get
India out of the cr sis—that is their hoax,
without giving the peasantry land or re-
lieving themfrom lebt. Has anybody ever
heard of this any shere?  There is not
historical example anywherein the world.
Only this Gover iment brags about it.
I know the peasantry will never get
land unless they fight for it.  These
bureaucrats, thi. Government, will
they ever give laad to them ? Have any
peasantry got fewlalism ended and the
country has becon.c modern without the
peasantry condu iting a desperate fight
for it ? C te on~ example for it. There
is no such example. Sp, they are anti-
peasaut in thats nse. The Government
is anti-India, is throuttling India, is
stifling India. 'Chat is what they have
come to. I would wish that in the so-called
land grab movenent—it is not land
grab; the land has been grabbed by
others ard by Satyagraha I suppose

#
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they will not be able to get anything—
really the multi-million peasantry went
ahead and took those lands which are
theirs, whether it is democratic or not.
What is democracy if it is demociacy for
the landlords, for the Tatas and Birlas
and the foreigners ? Itis not democracy for
our country. It is not democracy for the
people of India. I wish the multi-million
peasantry of India does go forward and
take that land. I wish they do so whether
Shrimati Indira Gandhi wishes it or not.

THE VICE-CHAIRMAN (SHRI
TRILOKISINGH): Just listen. Will you
pleasc resume your seat? -

SHRI NIREN GHOSH: Itis not a
Plan for the people. Itis a Plan oriented
towards the monopolists,. oriented to-
wards the landlords, oriented towards
the foreign  imperialists and oriented.
towards the dependence of  India on
others. As such itis an anti-Indian Plan.

siRdt  qemEw  SERTE REAT
(T9Tra) @ WA IgENTERE o7, g
FAT AT G FT AqF (A7 gE T gur
AW F WY TAT g g A gw wfa AR
fafa & 9 go7 #1 g FW A A
WA JW 1 FH AINAT § U F FE
gel ux qey Hfga 4@ Far g eigw
e & % fagr fa=roig §
# a1z feamr agdt § 5 A7 9-
arart & arg ofr gEA aaey fafuad av,
oY gleat av fa=e &@@ F1 que
wdr faor, st fasreeam=r @ gfemt
gT | fanx ¥ &1 gwa 747 fwm
g U aqu famTRarT # SR fw
A gaTifes fFar §

gaATr g Ffw ggw 1 wfw & wrw
aRst FT ST W FF w3w § afwia
il ¥ FE@Awm g I fw
qI-ATEA FT @G A9GTT FIAG | {1,
Fo0, TN X IAT WA & F5
q3wt § ag  syaEry Har g\ 7 Ar T
TF WAW AV RGN AATE | A GE E
M d s s § v fa sle & are
g8 wfgs  wged oA-TIAT FT @]
fgz ot gasr feafa & vl st aw g9
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[sfraet quarde SdT wEar. ]

R@TF g W fare wfeq g ST
Ffe 3 a3 go wwa & Harmarg
AR AN A F§ 9wl H g1 T GHAT
FTAT 73ATE A AT AT TR A &
FIXT G FT qaq Afgw q9va qas
9 q3dT & R 59H g afaarT agrsiy 1
Targ . FrEt T @ ¥ g owR ay
€1 A SI@eede Y, geeTe ¥
aRT g FFNT GHIT AV AT T ATEGL
AT AT GEATT USAT AT AT AT &, qY
q@ TF AT gEL TAWH I FY af3-
feafy g8, 9Tq gFT F FT FHAZ
wft A wray § AR g et wiA-
wA Sff aft qraar EfF gEE F oA
FAAT AR T qaet w7 frafg 7 FeAT
Fifgg | dur F @A EfF 3w A
# 9 gawr #r$ st Iew@ Ad fpar
TATE | e aral & gy faaw ofvfeafy
7g WY ¥ fF wd T oA ¥ wS
FOT *q47 9 99 & fqaRo ¥ faq
gE FET AR 9T, qg W AL FWE
gorta ¥ 991 3 ] E, SAv AT a9 39
Iw g ATy Fv qF A g, T i
IR F oW § feqw gw wewa §
@O g Az« R fE ot o e
ar @t gfqay gy & ar weEAr grar
g fF amasit # gt it =T FW oAy
fagar & &, s S ¥ ey @97 9
AT gr ST g1 S gF AT g 3T A
Wt fwadr @t &1 W e 7 gl
ag Sear@ FIAT AT § o oAg S Aef
qAFETT AET &, T9H ag J@ar g
afas gt v feafq #1 3@ F%
farfag & & ogsli #1 w70 @AT
21 T AT § gAmd geaeed & faa
15 FUF €o g, AN TAH ITH I TV
T AAIAGTE | FA GEF AEAT G
7, saifaem el & @gRa g9 gQ
Y sgrar fFge O eaw At feam
g g #R uAmeE gEasd A o
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TremT & Y ) § 93 FgN TR g,
WF qF IR qAST FT AA(A G A,
IR aRF Fo A d=, 99 TB
gardy 30 &Y, ga A, Tfeww A #E
oA @ W At § 1 o F
ot & foad 919 @ Fra grr g
a8 Aot ¥ garan g e A1, e Frerrei
¥ qre Ay quradta AT ¥ AT AT
qrg AT FT AINAT FT I gATR
# gt § gAR W AT ST gqAT FS;r
q¥T &, 98 T AIET 4G AT ¥ gAEA
AT | Tg AT AVE F qAG | AR
FET AT IT AT Uorex & o fafeex
g, fawex {4, 3= srearg faar ar
fr guw sax fag go @=T, 30, | FEF
FRH A gdy g, TN Fo Srg
g 2, g @ @ v

g argag g fe ot ol I Ay
FAT F FITOU WX Awafes e W
ZYT-IYT WO {FAT qEAr & | W
St Avfes @rwAr §, Iad O aAfEw
g @ afenfas a8 frar war g
@ 9ug St oy #ed g, ITdr wrfaw
afifeafs aga @wa &, o7 ag gasd T
I TE FT GFS 3 |

dradr atg 7z & fF wfez o Sgzma
#1791 3 & | g Toawiy AT § faw
o AT S FT odEy ¥ T@r g S
sgfaq TLATT &, AT ATAT AFT G-I
¥ wear g, Sar fag go w8 fRar
fak o g frar g fs siegEd &
wfee fagr s | 7 9g @7 AT §
f5 drggad  #1 W fraar wfez 34,
IR e e o ez &) gedam
STHT AG &, qg AvAT g | ATH FeSAG
AIT H A F GAA g, Tow 97 H |
g g war g, faEd sm qoamEa
F oITEqT §, IAF!  TEX AMH! AT
m aifgm, wifF  ag-Trew iR A
THI gra-arg Sa g 1 faar st e
QAT FET agq qfeww &1 w@lAg
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q ddiy area § S quEAE g gAr
# qrR ¥, IgF I H wrgw fafaee &
frades #wig fs @ & o qgures
Fr 3 arfga, @ 9ifF aq-TrET o T
21 Q-9 SqT g 1 9, 9" AR
FdT qureE & frd IEd Y ) S gan
TFH ALE & AT A AW AGHE, T
G W} E @y amama w0F
Fer Ffea grar g

Moticn re

A fafeng g fo: w@ @ d=adia Froay
¥ e an ¥ oz Y, g9 v ug
FICAT Tt g fF A A€ | S g
ITH @A gH OAGT 41 FAT 90 A1G
o FT T &T CIITT AT T T8 I+
faar ®3 gw, wawdan,  wEw s
faeeft # ot ars ox § faar &7 g9 Fdq
AR FY FATFHT 1T, TG AT ATA-
ZAT 95 FUT 10 FTG Fo FYT, 57 4y
¥ gn T I oY, an-arer &, M gada
A FNATC FEAT ) qH AT
Frar 8, % fra a g Q Arwar s | T B
faes %1 wiger 4 fodr & 7r gwcdt
AT, qF AT AT 5 1T % I@T Y
S TF¥ET WG @, I TG 9T 2 AT
fadw Fyar oz ?

A ATz § 5 gw g@y wqewi A
faze wrgeT A §, Afwa gara S
% TN gam AT, A Igg & JHA
AT qQiAr @, 2T 9T TF F HAGT F
fag #1€  asd wAr A § 1 wgA
@0 AT A A F I g

ga@ 9T e fegr g, afsq zax ar
FHE oA ag fear mr gz A AfF
qz T 5 waa dife &1 gafag F wefar s
Frgdt § 5 s ofimw gwdmd A
NeFAr F, IgF AL A BT a@vawoaem
q% g 99 ¥ gro  wefra wrf s
et & Savda §, A faar ar, ae
AR AL FLAT ) AT T AY qfe-
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feafy @feen ot faes dggas 1 &
9 957 @ §, WA A g &
FIHIT 59 AT HIT =07 F |

St B LU U
g qx §f6 7 A S e Wa
§ FITHT § AH FAFAE AT 3959
T AHT AGIGT T A gUE | I AW
FqrY T HHIT T g AT T & A9 gy
31 3 AT TCIWR AT WA §
X 97 qrg A § ¥ waF g 97 98
T ATARXE | T L AS FAR
TWH FAFT TG W AAE W R
T maEed Ffad @R Fmfed
¥ g®T @0 gsar g | gafag B9
wigar g f =YY q=adta g § a|
AT 9T W A9 F g qwr w=weT
Faar =fgq

Frass arg Y T Fgar wigd g 78
ferdra F XA G | ST 9T 30 /SAT
9FT ¥ T AIAFIAT &, TZ7 TLHY @ F |
19 ZW I H T qATAT FTAT OFHIL
fFarsr Wi E 98 3R W IZ
Ffza a1 &, W @at /A A A8 &)
W gz wix g fmet H oo @ o)
qSHT  qFT FL A F,T § AN UFHNE
YT g, qwadtz Araar § 3w §a9 §
AT T@ TATE, AU A §H FHA
FZAT  qgar & {6 AR T syany
Fr AT W Sfam s AR W g |
7z wuAdr § 5 omax @ @ w@od
faer €1 sray T TdY Foiz A 78 T 1T
AT sarar earw g A E 1 AG grgAT
2 & gt #Y guadfa AveAr # 29
AN T AT 0T AT AT F00ET o

HedY g F FqSA F qET F FgAv
FEAE | AT g A A A F A
Ffauw g &1 9™ A S B AE
®§ afa sg¥ ad Ay ar 9% | 0%
qUE a1 gH SR FHT AWATHIAT 99
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[#fradft (aqEw SR AEar. |
@I R @0 a6 g ATl A T
ae @8 eaf Ffuag §)
9T A qTE A e wEA 3T &
WA FY AT FF FAT NS FEEITH
AT Y FAF F1 g ag gy we )
#19 g WA qrgaE Fua o &) faer
SN 9T JIE AT AT §, O gaA) S
Ay & frad Aaar ¥ v oaw, T
EAT &FET F FAF AWM F1 1T 4,
¥fpa a0 dNam F qw AEE A
5 fa% 1387 400 Foex ¥ Srar Ay
w1 § AT zaF awrar AR AT Fw A&
foae war 1 w9 gardl afefenfs aga
FUA R AT F1H qgT FWET WL
tafar 78 wdar & fr o s owe
£ wudl gwiw fEgr arar =rfa o =g
¥qU UFE B Wl Sad Sl oG
& 7ifgy s za¥% fao @rear ¥ g3
faar arr =wifgar afs ot #0 a=H
ATT | HIET T §F | HG S« B
g F faq gark g #1% draar ad
g1 zafqu ¥4 grdar fx @ Fway
XM TN F e gwmR ot AT AeAr
g =wfgm

gt it wfafma Aifx &, o &
T U FAA FAH AW AT 8 )
QA ag g e 7 gowiw wrar g v
W ofrer aga s AR A A §, g
Tt T AR IAE | grav a0 & gl
Higa ft 7 wdE, A W A @
R ARG - o e T -t
Taad fau Ay it afgg 1 s &y
qaree &Y, 9@ b3 Fy gefad s @),
1 gT us €T F1 oAd | owfEe fa
T gHIA F AT q FF TAH
At 5@ &1 9w @ S
gefaa g17 N gwr .7 ad =9 |

aur e faar & A wearor |
W wam A7 Tad foarwedy A € o
qg gArd garseT W €Y §F @i fE
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gy fomn & fp Nad fwar st awe
qU AR Y TH I qA I H g@ AT
41 5US AT AT AT, IIH Y 19 57T
FT @91 ST F | IGH JTA JAHI
N A RE qadr qdY o, w4 ;Y yveE
91 7141 & fae 3z a9t 7 9 F 720
T T 1 7 w9y fAggw FwAT
Trgadt § fr ‘67 T ‘68 H awz
37T 68 AM@ FT 9T AR AJT gl
15US 7397@; 1FUT 95 T FH AT |
1967 & 1970 % 2 FUT TIAT ¥
foelisr garr 1+ § samr arEe g B oy
dqoree awe g, 9947 gre Wt w4t fohy
Tl qd? A g §fa s wran
qY &, 9 SHT HEAIT &1 TN T
fradr W @A g, feax W FiwEm
gl, faqd  seEwm g7 19, gEIR §EFIT
agf g A gA wEt FEE &7 gHETY

A gWr SR FIAI FT GAIX AGT GV
a1 U FTFT RN AT AT T 1A
g\ 7 7z g uF quw dfeq aagTaE
Jzed FEr A e ToE ST 99 9T I
g ox ==l & faw ¥m svr =ifRg,
afea @ avw F1 sT Ag) faar v
3 zafeo & sgm wEd g 5 o9F
gy & araar wifge

gedizgEa & AT H R gIRWy A
vz o g fResAt € 15-20 HTIqTRA
2, wwdei A 9% wgmar  faedr d,
wre qwadty @war § @6 MR
T AG R | 9T gH AAIE q9ArGH
g & e wd dar gut 9| g g,
wrgifaad  feRasdl &1 zEfag g
gadfs 95 gdn AW wawE fag
wez it & @ quadly dwar § 9

avE #}E T oA g gE U
T q@ d qfaaFam § )

UH TId FT ST H FATT FEAT BT ATA
faqrar SR g (o ¥ faar & fe
| FefEaz AT WITFY §, TR T
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¥ fau faar s o et daw k
few fear v 1 Breex FmT Mg
q guaadl g wfaT verem ¥ faw frdt
HEIT A AT AT T AT T IS
FA7 A g g sad <, §
qF AW A 13T S gEred & fag
AT HF( A TAT ATAT § 1 B
S A guIR  q FY wErea & fag
WE L F goT g g b g
F=ai a1 amafager &Y, fsaF  war-
faar adi &, a0 7 WA FT WFY
g1 gEATy T st o A8 9k,
IAF! G WS BT A A1 FX fw
AR TN g1, g A afi M A
g FTA AFET 1 A HIHET g IR
sedizgew g, oM fag waw &1 g
Fifge M IuF A F FT T
=aifgw 1 wra-aras 7 g faarar wigd
gwar At wvfs wadt fiTd -
gge faeza & feq wew #1 w197 g0
Fifgr 1 w9 wH A w7 @Fnf
T §, wEwmT 7.0 & e 7gh arfwar-
HT & qra, ST §ATF 9rF@ WY SATIAr
Sy gaR wTA ¥ §, ST A Ew
FATqrAGT § T w3 E, afaw soF aw
IFF 5 f5F 98 sw@T) IAF faq
MEFE F9r g 7 99 #r fesnfed awm
g? wrx faRed saar 7 Sivddray
gax fau @y sad g, afss agrd
Wr&T § 9T ¥ F TAF ITIAE,
AT FT aee T qwd a1 fAw awgd
ITH @I E, T AT F1EH G q97)
@ za% fag pas gar Sfee ek
3gF Afd gamr madr s afge
fa #1 AN adFw faf = a9y
g3 qErem F fara ) gg AU em
¥y 2aflx § oA g f5 om@er gw
gaik fav @z #fsw &)

Iy wfafeey fr-amd oadaq
& fow gare FsA0 FS F AA TS

#
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geqral FFT Az A ar ) Ay
fadza & fx afe gw s &Y @ wia-
FIH w9y qR TSy fow fmzad
UAFAT AT sTEqT A FT THA, AV W
FZAR I A faar 9 g9y g7
L S| TAF I F G ArFAr FA
=gt g f gardr sy fr-omsadr ostdE
g W F9daT g, ohww  gEASd
AT w59 F fog warfaw adaT
A W Aaws qOF § O famw aEn
FIfET + @ R TAE wiw AT A
UFRTEE | d dgf 4% %7 WA § AN
gset feafs #1qme adl @@

CICE S I I o (-G E R
1T AT FAATZ JAN E |

SHRIM. N. KAUL : Mr. Vice-Chair-
man, I have been directed by you to
confine my observations and conclude them
within five minutes and I will do so.
I have heard the speeches of honourable
Members with great intercst and edifica-
tion. But I was disappointed in one
thing. T should have thought that the
criticism would have produced an alter-
native plan. But what has been done is
that various parts of the Plan have been
criticised asking more money for this
project  and more money for that
project. Thereal approach of the Opposi-
tion should be to take all the reasources
of the Plan and within those resources the
Opposition should produce an alterna-
tive plan. That role has not been fulfilled,
if I may say so. I could understand if
they had produced an alternative plan
showing that these arethe resources and
these are the allotments that we want for
different purposes. Than we could have
known that that was a real opposition.
But what has been done is that the Plan
has been  attacked on political grounds.
I recognise it that the Opposition must
play a political role and that it is not
thelr role to support the Government.
They should criticise the Government
they should attack the Governnent, they
should expose the Government.  After
all that has been done they should show
their alternative plan, they should show
as to what plan they would have
produced. They shoud doitin a skeleten
form since they are not assisted by any
commission. They ailed to stow any
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alternative plan to the one that was
presented py the Government. That is
my first observation.

My second observation is that weshould
know the limits under which the Govern-

ment of the day is working, the limits
impnSed by our Constitution and the
limits imposed by our traditions. The

whole concept of plans originated in Soviet
Russia. And their plans, whatever suc-
cesses they have achieved, they have
achieved greatsuccesses from ‘time to time.
But we are working undrt a different
system. The first difference is that the
Soviet Government has total control
over its economy which our Government
does not have. Secondly, theirs is an
athoritarian regime while ours is not.
We have gur limitations. We have, to
a substantial extent, to depend upon the
willing cooperation of the private sector
which operates in large areas. Secondly
we have to depend on the cooperation of the
people. And unless proper cooperation
comes from the private sector and from
the people—these are the two assump-
tions underlying this Plan—you cannot

just ask the Government to deliver the
goods.
After all, the Government has, after

consultations and with great dcliberations
sketched a Plan for the acceptance and

working out by the people of this country. |

The Government can only set out targets.
The ultimate success of the Plan  will
depend upon the co-operation that they
receive from  the private industries and
other agencies which are
within the four corners of the Plan.
Even in the Public sector there should he
peace and cooperation from workers.

. I believe that the wvital task of the
Government  is to generate confidence
and the first step in that direction was the
nationalisation of the banks. The second
step was the budget. I feel, after watching
the et onomic situation of the country for
some time, that these two were important
factors. The third step is the Plan itself.
But the effect of the Plan is not the same
as the effect of the bank nationalisation.
The effects of the bank nationalisation
and the Budget are felt because they are
concrete enough to produce their im-
mediate impact. But the Plan is a whole
document which sketches the position

several years hence and the individual
effects of the various factors in the Plan
are not immediately felt. But T  do

believe that if the poeple give their full

[RATYA SABHA]
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cooperation to the Government the Placn
can also prove to be a great and dynamic
force.

The last obsevation I have to make is
that the key to the Plan lies in the
moderate stability of the prices. I am
one of those who believe in this principle
and history also supports me. For ins-
tance, in Europe in the medieval times
the prices were falling. Falling prices
were associated with economic stagnation
and moderately rising prices were asso-
ciated with periods of prosperity. It is
true that for some decades, we have had
rising prices. I have no time to develop it.
But I will just conclude my observations
by saying that T have studicd this pheno-
mena in various countries and I have
personally come to the conclusion that
a rise in prices within the limit of about
3 per cent is a save rise in prices which
the economy can absorb. Ifit goes beyond
this limit, then the matter gets out
hand. Please remember that if prices are
not controlled, then the entire targets
for the Plan go out of gear, as it were.
The stability of prices within limits
is the most important factor and that has
got to be watched and kept under control.
If that gets out of hand, then the entire
concept of the Plan gets upset.

[Mr. Deputy CHAIRMAN in the
Chair]
SHRI BIPINPAL DAS (Assam): Mr.

Deputy Chairman, Sir, it is not casy
to discuss a Plan simply because our past
exp rrience is that ther¢ was always a very
wid: gap between what was proposed
and what was actually implemented. Still,
I wouldlike to express my views on what
has been proposed in the Plan document

leaving for a later occasion the imple-
mentation part.
Sir, broadly speaking, I think the

Fourth Five Year Plan is an improve.
ment over the earlier Plans in some
respccts.  Agriculture, for the first time
I believe, has received some attention from
the planners. The proposals made for
the mobilisation of additional resources
not only indicate a determination to make
efforts for achieving seclf-reliance, but
also aim at reducing the concentraticn of
cconomic power in the hands of a few.
I do not know how far these preposals

would be implemented. But thcy do
indicate a healthy direction.  Then
again difieit financing, which did a

havoc in the past, has been brought down
from Rs. 1133 crores that is, 13.2
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per cent of th- total outlay of the
Third Plan, tc Rs. 850 crozes, thatis,
only 5 per cen of the total outlay
of the Fourth Plon. Foreign aid has been
proposed to be rc duced to half by the end
of the Foucth Plar period. This objective,
if achieved, wiil ao doubt bring self-
confidence and 1rternal strength to the
nation. But fultilment of this objective
largely dep :nds ¢ 1 our ability to expand
the export macke. I am glad that the
import requiremcnts have been properly
classified and ass ssed and import substi-
tution and elem nation of non-cssential
imports have becn emphasised.  With
greater efforts  .na d-termination it
should not be dilficult to raise our ex-
ports from Rs. 1373.32 crores of the year
1069, to Rs. 1,400 crores as estimated
for the year 1973- 74  so that we may mect
our foreign exciange requircments and
reduce our depe 1dence on foreign assit-
ance to half.

Another imp:« vement that I have noted
in the Fourth P an is that some rational
formula has beea applied to deteimine
the quanturn of assistance the Centre has
to give to the Stutes and the Union Terri-
tories for the imilementation of the State
Plams. I  however, think that there is
perhaps room fir further improvement in
this regard.

Having said his, Sir, I must submit
that I have som - doubts about some of the
proposals mad. in the Plan. Firstly
looking back ard taking into consideration
our experience of the past, particularly
of the first 1} years of the present Plan
period, I am not very sanguine that
54% rate of growth of our economy can
be achieved du ing this Plan perid. I am
also not sure whethe the investment of
Rs. 13,655 crores in the public sector
during this pricd is a practicable pruposi-
tion or not. T[he targets set by the Plan
to raise the nitional income from Rs.
28,800 crores to Rs. 37,900 crores may
be achieved ouly 1f we succeed in raising
the domestic savings from 8.8% to 13.2%
and raise the 1 et investment from 11.3%
to 14.5% of th - national income. It would
be a gigantic .ask. Although I have my
doubts, I d¢ not say that it will be
impossible to reach the targets if the
government, the Planning Comrsission
and their ent re machinery put in real
and hard and serious effort, and provided
that the coming General Elections do
not upset the palance of political
power in the country.
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The target of food grain production
which is to rise from 98 million tonnes to
129 million tonnes and the promise to
become self-sufficient in food by the end
of 1971 are indeed very heartening pros-
pects. But I do not understand why the
planners have under-estimated the need to
further raise the production of cash crops
also. The cash crops are important not
for our internal  consumption  alone
but for export as well. ’

As regards the targets of industrial
p.mduction, seme have been rated so
high as to create gcnuine doubts about
their fulfilment.

The Plan  has put sufficient emphasis
on the objective of social justice to be
achieved through the dispersal of bencfits.
But the planners have not made it clear
and convincing as to how this objective
is proposed to be achieved and what would
be the measures of such achievement.

Sir, although I have said that the
agricultural  sector has been treated
slightly better in this Plan than in the
earlier Plans, I am afraid the planners
have not gone for enough. The invest-
ment in agriculture and the allied sectors
including irrigation and flood control
in the Third Plan was 20.3% of the total
as against 55.7% in industry, minerals
transport, power, etc. taken together.v Ir;
the Fourth Plan, the corresponding figures

are 21.1% and 56.1%  respectivelyq
Even if the anticipated investments
by the Agro-Industrial  Corporation,

Land Development Banks, Central Co-
operative Banks and the Rural Electri-
fication  Corporation are taken into
account, the total investment in agri-
culture and allied sectors would not go

beyond 269,.

Sir, in this cuntry, agriculture is the
predominant industry and, I believe
will continue to be so for long long year;
to come. In fact, agriculture constitutes
the base of our economy and, if properly
treated, should be able to contribute
substantially to capital formation. And
from this point of view, I think the invest-
ment proposed for this sector is propor-
tionately low. Indian agriculture needs
massive investment if we want to stand
on our own.

I am also not happy about the proposed

extent of investment on education and
particularly,  scientific research. Sir,
the present educational system in our

country is completely out-dated and
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needs thorough overhaul. In my humble
opinion, for a developing country like
ours, education must be overwhelmingly
utiliterian in character. It should cater
to the needs of the man-power requirement,
more for productive economy and essential
social services than producing an army
of parasites as at present. Technical and
vociational education should not only be
emphasised right from the middle school
stage, as has been done in the East
Europcan countries, butshould aim more
at self-employment and creation ol entre-
prencurship. A mere 3.5% outlay will
never be able to meet such a reguirement.
The importance of scientific research need
not be over emphasised for the achieve-
ment of our objective of self-reliance, but
the planners have done a great injustice
toit by allocating only 0.6%, of the total
outlay for the purpose.

Sir, one of the main objectives of our
planaing is to progressively _ raise the
public sector to the commanding heights
of our economy. But the investment ratio
between public and private sectors in
the Fourth Plan has remained the same
as in the Third Plan, .. roughly j3: 2.
This does not indicate a progress of the
public sector vis-a-vis the private sector.
Then again I may say that while I am
hundred per cent. in favour of the public
sector particularly in the field of key,
hasic and essential industries, I am not
blind to the fact that the public sector in
India has so far failed to show the desired
results. The basic and the most important
reason of such failure is the absence of
of a trained cadre of personnel to run and
manage these industries. The civil
servants, the so-called Generalists and
the ex-service personnel put in charge
of the public sector are absolutely unfit
for the job. Neither do they have the
requisite training for industrial manage-
ment nor are they tuned to the social
objectives and 1ideals of democratic
socialism  nor are most of them free
from interests in and connections with
the private enterprise and big business.
Unless and until the Government and the
Planning Commission’bu ildup a trained
and separate cadre of personnel speci-
ally suited for the purpose I am afra-
id, the public sector will continue to be
mismanaged and misdirected and will
fail to come up to the mark.

Sir, the Prime Minister in her pre-
face to the Plan has stated and rightly
so, that a sense of involvement,
a sense of participation by the peaple

[RAJYA SABHA]
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is vital for the success of the Plan. But
how? How can a climate be created
for such involvement and for a volun-
tary and willing participation by the
people ? In my opinior, there are five
basic requirements for the creation of
such a climate, i.e. immediate and com-
plete land reforms, stability of prices
rapid progress towards equality,  ex-
pansion of the employment market and
removal of regional imbalances. Thesc are
the five factors in Indian situation today
which have created grave social tensions
and these tensions stand in the way of
creating the climate of involvement and
participation. Failure to solve the land p1o-
blem even after 23 ycars of indepen-
dence is a standing shame. It can be
solved and must be solved on the basis
of one single principle of land to the
tiller and to the actual tiller, subject
to a ceiling of 15 acres of average pro-
ductivity. Regional imbalances can be
corrected by plans and schemes drawn
up for the backward areas on the basis
of solution of acute and perennial local
problems like floods and droughts ana full
exploitation of local natural resources
for industrial development.

Sir, it is 2 matter of deep regret that
the fourth Plan document has not given
us a full picture of the actual situation
today regarding prices, unemployment
and economic disparity. Although some
very general suggestions have been made
we are completely in the dark about
the specific measures and schemes by
which these burning problems are pro-
posed to be solved. Sir, planning under
& democratic system, unlike tle totali-
tarian systems, is a great adventure and
I am proud that this country has chosen
this patt right on the morrow of inde-
pendence. I have absolutely no doubt
that wittout planning the economy of
this country would have gone to ruins
and democracy to pieces. But I would
like to sound a note of warning to the
Government and the Planners. If plan-
ning under democracy has to succeed
these five basic problems I have pointed
out must fina rapid and effective solu-
tions. Land reforms and price stabi-
lisation call for immediate and urgent
action, whereas progress towards equa-
lity, full employment and regional ha-
lance must show concrete results during
the current Plan period itself. Other
wise  not only planning will fail to ins-
pire imvolvement and participation of
ihe people, but our democratic system
itself may face a serfous threat and irre-
coverable disaster.
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Now, 1 woull like to raise a very
fundamental issu: Should we imitate

the Western tedhnological pattern for
our industrial de selopment? The capi-
talist countries totk 100 to 150 years for
full industrial dex :lopment and they had
the unique advaniages of extremely low
man-land ratio .ind extensive and fiee
colonial exploita ion to build up their
capital formatio:. Soviet Russia too
had the same adv: ntage of man-land ratio
and the special adantage or their political
system. Wehavenone of these advantages
andstill wehave b -en trying toindustrialise
this country on the basis of their techno-
logical pattern. T s is a highly capitalised
and wholly cen ralised pattern which
is hardly suitabl: for India with poor
financial resources and very high density
of population fuictioning under a demo-
cratic system. St:ll there is time to make
necessary corrections in this matter.
Some industries and installations, by
their very nature are bound to be highly
capitalised and centralised in their
techunological pettern. T do not deny
that. But there are hundreds of other
industries which can utilise modern
science to the full and can still come
under the medirm scale or even small
scale with low capitalisation under a
decentralised pat ern. So, what, in my
opinion, India n eds to-day is not only

an industrial -evolution but also a
technological reolution.
MR. DEPUTY CHAIRMAN: The

Prime Minister.

THEPRIME! IINISTER (SHRIMATI
INDIRA GAND 1I): Mr. Deputy Chair-
man, the debat: on planning is a truly
national occasior and I am glad that hon.
Members have ‘'aken it seriously even
though there ha; been much criticism.
We have got used to such criticism. First
it used to be o the very concept of
planning. Fortunately that stage is over
and we have come to a phase of
development wh:n all parties, I hope,
approve of the dea of planning. Some
have approved >f some portions of the
Plan but have reserved their criticism.
for the manner i + which many program-
mes have been :mplemented. There are
some who do n«t at all approve of the
manner in whch we plan. Now, ob-
visouly, each «ne of us, that is, not as
individuals but as representatives of
parties, stand for certain ideas and for
certain methols of functioning. We
have  after considerable thought and
deliberation, d-cided on the sort of
Planning Comniission which we should
have and the manner on which it should
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function. The Planning Commission
consists of independent, non-party, none
political experts but even they are not
solely responsible for the Plan. The Plan
is drawn up on the basis of numerous
discussions with people at different levels
from every single State and the Plan
takes its final shape in the National
Development Council in which all the
Chief Ministers, and many of them
belonging to different parties, sit together
and express their views. It is true that
at these meetings there is also disagree-
ment, not normally at the method of
planning but more about how much
each State should get. We all know that
none of our programmes is adequate for
our population or for our needs, At all
times there has to be balancing between
available resources and what our people
need, what we think should be done for
them or even what should be done for one
area or another. By and large the Play is
a charter of progreess for the next four
years. We have some idea of how it has
functioned already since it has been in
existence for a year. Although this formal
discussion o1 the final Plan is taking place
now, we have had a very full debate when
the Plan was settled in sits draft stage,
An hon. Member has said that there was
no sense of urgency in the Plan. I think
that this is the difference between the
Draft Plan and the final document.

We have tried to inject a sense of
urgency in the final document, and the
proof of it is that it has recognised the
major problems of the day, whether it is
unemployment or regional imbalances
or other major problems. Yesterday or
the day before yesterday I mentioned
the increased outlay both for the public
sector and for the State Plans. We do
realise, and I think the Plan realises,
that the solution tosome of these problems
brooks no delay and they must be tackled
with urgency and with determination.
But there are certain conditions in which
we must work. The hon. Member, Shri
Kaul, drew attention to this when he
spoke just now. There are certain accep-
ted parameters. One is the democratic
process. Many people would like us to
do many things, some of which we also
agree are the right things to do. But

we are committed to the democratic
process. We are committed to securing
the consent of the people. We are com-
mitted to trying to take along with us as
many of the people and as many of the
parties as possible. And sometimes this
does slow the process, but I think that,
even though it makes the process slower,
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it strengthens the process and itstrength~
ens whatever work we take in hand. Now
the second parameter, with which perhaps
some people do not agree but which is
onc which we have set for ourselves,
is that of a mixed economy. A mixed
economy may have many faults but
in the circumstances in the country, our
Government, those who preceded me
and those who are my collcaguqs
today, feel that thisis one of the condi-
tions which we must set ourselves. I do

not think that ‘a mixed economy’
means merely that some big families
should be allowed to take advantage.

Because many of the fields—whether it
is agriculture, or small—scale industry—
are in the private sector but for the
benefit of the smaller man. This is our
concept of a mixed economy, namely,
that people should be able to take many
programmes in hand and work for them-
selves. I know that some families, some
groups, some business houses, have talfen
advantage of a partxcu!ar situation
as it arose immediately after independence.
It is our endeavour now to see how we
an curb this  kind qf monopolisit'ic
tendency. It is not possible suddenly, in
the circumstances in which we are,
to put a sudden brake. You‘ cannot
say that a partlcula_r situation
should be changed overnight. Tt has
to be done in a way which gives the
least shock to the economy. But it must
also be done in a way which lessens
the delay. By lessening the shock [ do
not mean that we go so slow that our
programmes become ineffective, because
that would be defeating the very purposes
for which we are making new programmes.
But it does mean that, along with the
desire for social justice, which is surely a
genuine desire, the practical needs of
the country today must be attended to,
the needs of preduction and growth as
well, so that they enable us to give
greater social justice. There was another
point made by hon. Shri Kaul, which
was that with all these different types
of criticism there was no clear alternative
put forward by any hon. Member. Th.ere
is a party which has put an alternative
on previous occasion and I shall say some-
thing about it later on.

SHRI S. N. MISHRA : Do you
seriously think thatitcan be done druing
this discussion ?

SHRIMATI INDIRA GANDHI : It
does take away from the discussion when
there is no viable alternative in front of
us to discuss alongside with this.

[RAJYA SABHA]
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DR.K. MATHEW KURIAN (Kerala)1

I have referred toitin my amendment;

am prepared to place this on the Table.

MR. DEPUTY CHAIRMAN: No
interruptions please.
SHRIMATI INDIRA GANDHI:

Sometimes it is said here that the Plan is
made by city-dwellers and therefore per-
haps they have no idea of agricultural
problems. We have in the Planning
Commission agricultural  experts and
in drawing up the Plan they are in
touch with many more people all over
the country who are actually working

in the field or who are themselves con-
cerned with the day to day problems
of the rural areas. Although. I myself

happen to be born notin a city butin
a town, it is one of those hundreds of
small towns in India which are very close
to therural areasand which are constantly
in touch with the problems of the rural
areas. My own earliest memories are
not only of visits to villages but of thou-
sands, if notlakhs, of peasants, with and
without their families, coming to our house
to discuss their problems and to put their
difficulties in front of my father and
the many other political leaders who were
often in our house. Therefore this was
my earliest memory of the political
struggle in India and of the probcm; of
the Indian peasant. Soin a way I have
grown up with a very full and deep
awareness of the problems of the kisan,
of his hopes and his aspirations. Now, we
realise that the implementation of land
reforms is inextricably linked with any
question of social justice for the rural
population. In these last twelve months
we have tried to mount pressure from all
sides so that we could go ahead with
many of these programmes, some laws
which have been passed but have not been
implemented, others which have
yet to take the form of enactments. I
do not know whether there is time to go
into details of these reforms but I have
spoken of them on other occasions. What
I would like to say is that we do realise
the importance of land reforny and when
we met the Ghief Ministers or the Agri-
cultural Ministers of the States we have
given them a time-bound programme.
So we are going ahead with this. In the
States under President’s rule, we have
tried toset an example by pushing ahead
even faster, But we cannot slur over the
legal, constitutional and sometimes
political difficulties which State Govern-
ments, whether they are of the Congress
or of other parties, have faced when they
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have set about 1 mplementing land reforms
and it is these . lifficulties which have to
some extent sliwed down the pace of
implementation. But my own assess-
ment is that these difficulties are increas-
ingly being ‘ot over and the State
Governments ar« now displaying a greater
sense of urgency and earnestness in en-
forcing land refi rms.

Now, sume »arties represented here
have taken ano'her method of enforcing
land reform:. I must confess that this is
notaright methcd. Itis notaright method
because I do not think thatit even gives
justie in the leng run. It is not a right
method because it is based on feelings
of hatred, ofenvr and even of the promo-
tion of the acquisitive spirit.

One hon. Member belonging to my own
party, I believe said one of these day
that had I not heen in office, perhaps
I myself would aave led the land grab
movement. I must seriously repudiate this
statement. I dc¢ not wish o associate
myself with anything which will increase
lawlessness and the tendency to grab
things. In thr  connecrion, people
broughtin Gand}ii’sname. They brought
in the memory of the freedom struggle.
But the condition:; were entirely different.
I had the privi'ege of being close to
Gandhji: and I know that he would not
approve of any k'nd of movement like this
or any kind of yrabbing. We were then
living under a :ystem which did not
permit any kind of change, as we were
under the British regime.

‘Often many hings had to be done
which perhaps o:e would not normally
approve of, but today change is possible.
People have show:: that they do change.
They have voted for other ideas. They
have voted for otl er partics. They have
brought governm:nis of different hues
and views intopovrer. Therefcre, all those
who are commit ed to democratic me-
thods should abidle by these rules and
processes of demor racy.

Of course, theri were some suggestions
made for the efficient implementation
of land reforms which, in my view, are
eminently reasonible. Some Members
suggested that pcoples representatives
at the village leve. should be associated
with the enforcem:nt of land legislation.
The central protlem which faces our
democracy today, and which was
touched upon by many Members who
spoke, is the problem of how to have the
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people’s participation  in  the imple-
mentation of the Plan and especially in
some of these programmes which affect
them very closely. No one can sit back
and relax thinking that, having elected
the Government or having given
the vote to the people, their participation
in the processes of Government will be
automatically ensured. We have to work
actively for such participation and
and to build up public opinion. But there
must be a common understanding bet-
ween us all and acceptance of the fact
that changes will be brought about
through persuasion and peaceful means
and that consensus will not be brought
about by the welding of the big stick
by any one. I do not approve of the
grabbing because I feel thatitis not pos-
sible 10 promote understanding in these
conditions.

The other question, which has been
agitating hon. Members for some time, is
the Government’s Industrial Licensing
Policy and the role of the large industrial
houses. I have just touched upon this
without mentioning the wourd licensing
earlier on. We do stand committed to an
equitable distribution of w-rlth and
income, but equally we must have pro-
duction and growth because without this
we cannot make an impact on the great
poverty in our country. The House
should look at the Industrial Licensing
Policy as a whole and its total impact on
the economy. As hon. Members know, we
have reserved a large field for smallscale
industry and a far larger field for small
and medium entrepreneurs. It is only in
respect of the core sector and heavy
investment sector that large industrial
houses have been allowed to come in.
If the managerial, financial and techni-
cal resources of the public sector as they
exist today were unlimited, then cer~
tainly we could have taken a decision
here and now that this field should be
completely reserved for the public sector
and that no licences should be given to
the large industrial houses.

But we know that the situation is not
such. The public sector has grown consi-
derably and we want to build it up
to a position of comanding influence
in our ecomomy. But in respect of
projects in the core sector which the
public sector is not in a position to take
up because of want of financial or techni-
cal o1 other resources, the choice before
us is either to import what we need or
else to allow some of thse bigger industrial
houses to come in and give the country
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the benefit of higher production and em-
ployment. No decision has been taken
which is in conflict with the objectives
of our licensing policy. Govrnment
has at its disposal adequate powers to
regulate, to control and direct the large
industrial houses and to ensure that they
function in conformity with national
interests. We are looking at this problem
constantly and where we have gone wrong
is because the circumstances were such
that some people were able to take ad-
vantage of the situation. We do keep
a close look at this problem to see how 1t
can be corrected. It is our constant
direction to all  Ministries that these
bigger houses must function in conformity
with national interests.

The other major question is that con-
cerning the rise in prices. I do not thik
we have been complacent about the price
situation, nor can we afford tohe. I am
fully conscious of the deep distress that
the rise in prices causes to all people but
more specially to vulnerable sections such
as landless labourers, fixed income groups,
and so on. But let us not be swept off our
feet by alarmists who interpret the rise
in prices as a prelude to some kind of
a galloping inflation. We should get the
facts straight about how much rise there is
and what items have contributed to this
rise. I have the figures for two days, one,
the week ending 18th July, 1970, and
there the wholesale price index is higher by
3.5 per cent as compared to the price index
of a year ago. The other is the wholesale
index for the week ending July 25th,
and that is higher by 3. 3 per cent than
its level a year ago for the same week.
The index for foodgrains is lower by 1.5
per cent, and except for rice the prices
of all other foodgrains are rulling lower
than last year’s level. Government’s
objective is to hold the prices of four items
of family consumption stable.

DR. K. MATHEW KURIAN : Take
April 18th, 1970 with April 1gth of last
year; wholesale  price index rose by
10.5 per cent.

SHRIMATI INDIRA
‘While rice prices have shown some in
crease, thatis 1.7 per cent, the prices
of wheat, jowar and bajra are lower than
they were on the same week a year ago.
So the trend in prices has underlined the
crucial importance of taking all steps
to stimulate the production of commercial
crops. I am glad that mention was made
of the importance of cotton. Some of these
items have been neglected in the past
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and we must make every effort Lo have
rescarch and other measures, which were
taken with regard to wheat, extended to
these other items. Growth with stability
will be within our reach if we do not
slacken, and if we maintain the rate of
progress achieved in agricultural pro-
duction. That is why we are also pres-
sing ahead with the building up of buffer
stocks of foodgrains.

I think some Hon’ble Member rightly
mentioned that to some extent in a de-
veloping economy prices must go up.
He spoke justin time.

We find that the rise in prices is not a
phenomenon unique to India but is found
in most places in the world today. At
the same time, we want to keep the prices
down for the consumer. But simul-
taneously, we have to assure remunera-
tive prices to agricultural producers that
is, maintaining incentives for increased
production. In fact, when a statement
was made by my colleague, the Finance
Minister, the other day in Parliament
about the rise in prices and the steps taken
to arrange for imports of edible ails, etc.,
one of the Chief Ministers, not belonging
to my party, wrote immediately stressing
the need that we should not, in the process,
overlock the need to assure remunerative
prices to producers. Therefore, at all
times you have to try and maintain a ba-
lance between the different points of view.

The other major problem is that of
unemploymernt, We have had some little
discussion on its this morning and hon.
Members were understandably exercised—
since they do not like the word ‘excited’—
that some figures were not given. As I
cxplained then, up to now, the Plans
and the National Sample Surveys and
ather studies have all been giving figures.
When 1 said that they were not correct,
I was not expressing my personal view
or the view of a particular Minisuy or
department. The House knows that
an Expert Committec was sct up to look
into this matter. It has come up with the
view that they do not think the methods
for collecting these figures were right and
therefore they do not think that the
figures themselves are correct. And as we
know, these various figures given by diff-
crent bodies are conflicting. ... (Interrup-
tions) They may be higher or lower.
That is not the point. The pointis, when
we know that the figures are not correct
there is not much sense in placing those
figures before the House. But this Com-
mittee has also set out—it has not also
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taken a negative attitude—the various
steps to be talen immediately whereby
we can get more correct figures. . ..

SHRI S. N. MISHRA: By what time
would you get ?

SHRIMATI INDIRA GANDHI: We
are trying to expedite the work. We have
immediately irformed the State Govern-
ments and I hope that we will get the
figures, even il not of the entire country,
at least, in the interim, of the special
districts which have been selected for
special prograrames. At least those figures
we should get v 2ry soon. Some program-
mes have been outlined.in the Plan for
dealing with this problem.

As I said earlier, nobody will claim—
and neither dess the Plan claim—that
it can provide an adequate solution to
this problem or tnat the question of
unemployment an be dealt with in this
Plan or another, in one stroke. But we
have made a Teginning by opening out
many avenues, schems for rural employ-
ment, and sonie schemes for urban em-
ployment. And we certainly think that
these will mak: some dent inthis figurer
of the unemployed.

I entirely agree with the hon. Membe
who spoke before me who said that the
system of education also needs to be
geared so that 'he young people who get
their degrees cin immediately fit into
some jobs. But ! hig is such a big problem—
the question o changing the educational
system. It can only be dealt with on
anational scalc and with the cooperation
of all political parties.

I do not know whether the hon’ble
Members woul'l like me to go into these
employment schemes. I think they
have been p:aced before the House.
Some of them sre small Farmers’ Scheme,
Marginal  F.rmers’ scheme, Agro-
Servicc centres Scheme of Rural Works
in drought-affe :ted areas, institutional
finances through banks, and also some-
thing that was in answer to a question
which had beer. put with regard to em-
ployment of engineers and so on. As 1
said, all theseschemes are there. But they
are far from zdequate. They mark a
beginning. Ap.rt from giving employ-
ment to a certain number, what is more
important is that it will give an opening
for young peop!e to use initiative in creat-
ing jobs for themselves. This must be
so in any devcloping nation tc enable it
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to grow, and to advance. Young people
must learn how to make the best use of
any adversity. It was out of the drought
situation, that much of our agricultural
strategy developed to enable our farmers
to go ahead much faster. The strategy
was accepted by farmers because they
found themselves in a difficult situation
where only a change in methods could
could help them out. So they im:me-
diately adopted this change in methods.
Therefore, a difficult problem can help
to reorient our thinking and the thinking
of our young people so that they get more
resourceful and wuse  their initiative.
There are many opportunities for self-
employment in our country. There are
many villages which need services. they
are willing to pay for the services and
these services could be provided by the
unemployed. But today there is a feeling
of insecurity in taking up such jobs.
The banks are helping young people.
Even so, there is some hesitation. I hope
this state of affairs will soon change as
indeed itis already changing.

Now, I said earlier that nobody had
given an alternative Plan. And some
friends opposite there called out that they
had got what they call a Swadeshi Plan.
Of course, the word “Swadeshi” like all
words is sometimes stretched to have all
kinds of meaning. The present Plan,
as it is today, requires a 28 per cent.
increase in income to he ploughed back
for investment. It calls for mobilisation
of resources of Rs. 3,200 crores and most
of us here feel that it is a very difficult
task. This so-called Swadeshi Plan calls
for a marginal saving rate of 40 to 50
per cent and involves a mobilisation of
additional resources to the tune of
Rs. 9,600 crores over the five-year period,
that is, an additional taxation of Rs.
1,600 croresin asingle year.

In a children’s classic there is mention,
of a “Never, Never Land”. It seems to
me that some people live in the “Never.
Never Land”. For them the solution of
all problems seems to be easy. They say,
“Cut out foreign aid, have levies on
imports, have a piein the sky and a bomb
in the pocket and you will solve the pro-
blems of economic growth, employment,
sclf-relianee and security all in one stroke.”
Exponents of this philosophy are welcome
to practiseitifever they have the opportu-
nity of doing so. I personally feel that
they will soon discover that they have been
deluding themselves, if not others.
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A question which I have not so far
mentioned is the question of the Im-
portance given to agriculture. The Go-
vernment is fully aware of the import-
ance of agriculture. Agriculture, as
we all know, and as hon’ble Members
have said, contributes 50 per cent. of
the national income and provides liveli-
hood for about 70 per cent. of our people.
Apart from the outlay shown under the
heading ‘‘Agricultural Production”,
funds are being provided on a large scale
through various co-operatives, banks
and so on. And also much of what is put
under programmes such as production of
fertilisers, rural electrification, etc. are
intended to build up our agri-
culture. More pump sets were
energised during the three
years of the Annual Plan than were in
position in 1966. In the Fourth Plan 1.25
million pump sets are proposed to be ener-
gised. The number of pump sets energised

6 p. M.

will thus be doubled in the five-year
period.
My good, freind sitting opposite me

here said that the Plan is out of date.
Perhaps it is his information which is out
of date. So far as we know, in the first
year of the Plan the projected rate of
growth, i.e. 5.5 per cent, has been achie-
ved. The food production has been 100
million tonnes and industrial production
increased by 7 per cent. Therefore, the
economy should grow at the rate of 5.5
per cent as estimated in the Plan. While
reference was made to the downward
revision of some targets, for instance
fertilizers and petroleum crude, other
items where the targets have been raised,
were conveniently ignored.

st uwATeEAw : faF A FgA o=y
TifdAa 97 GATT AT § |

SHRI S. N. MISHRA: I had men-
tioned certain targets which you are not
fulfilling. Please go into them.

T TRAIAN : AT T A f47 W4y,
oft Fo Fo Wg T F 42 &, &8 FN
Ta |

oft Sqmanfa : e, Qe | wmf|m &
afra |

| ATAREAN 7 T T qT T,
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SHRIMATI INDIRA GANDHI : Shri-
mati Punshpaben made some very useful
points about animal husbandry, especia-
ally about the difficulties of the nomadic
tribes, and grasslands, and also about
cutting down of forests or jungles. These
are very real problems, especially that
of forests, because in our desire and in
our earnestness to help our landless,
we should not make the great mistake of
cutting down more forests. As it is, we
have cut down far more forestland than
we should have done and this has adver-
sely affected the area round about. It
has affected rainfall and created many
new problems. So each problem has to
be seen alongside with many others. If we
just try to solve one problem by itself,
guite often new problems are created,
which create difficulties even for the
original problem. Shrimati Pushpaben
was perhaps understandably emotional
about the adoption or some of our children
by foreigners. Now, I myself am not
in favour of our children being adopted
by foreigners. But the number of such
children 1is evrceedingly small. I can
assure her that those few who have been
adopted abroad that I know of are living
in good conditions. and that reports are
got by the agencies through whom the
adoption takes place about the condition
of health and how the child is growing up.
We are in a position to know that the
child is not being ill-treated. The answer
is not to stop these few adoptions. but to
try and persuade our own people to adopt
such children. Itis no life for these child-
ren to live in some of these orphanages.
can say from personal experience that
many children in similar conditions just
because in some of these orphanages
here they do not have love and affection
which are as necessary for the growth of a
child as are adequate nourishment and
shelter. We have a nuge task before us
to look after these children not through
institutions but through love which only
a family can give them. In India most
adoptions have taken place only because
somebody did not have an heir for pro-
perty or something like that. But these
adoptions which are taking place now are
because somebody wants to give love and
affection to a child. People have gone out
of their way to adopt a child that is very
ill and often enough the child could not get
the necessary treatment there even if we
had the money and other equipment. So
we must try and change the attitude of
our people.

The problem of refugees in West Ben-
gal has been dealt with on previous occa-
sions. I will only say that it is a very real
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problem and it is indeed a national pro-
blem. We do not regard it as a problem
merzly of Wes' Bengal.

Some honowrable Members spoke of
disorder. What is happening in the coun-
try today might perhaps be called disorder;
some of it is dsorder. But much of the
unrest i3 a kind of ferment and it is a
ferment which i not confined to our coun-
try. It is visible in countries where there
is no unemploynent, where there are no
economic diffic.lties such as our people
face. Therefore. it is part of a crisis which
is very much deeper. It is a crisis of
humanity, a crisis where people are trying
to look for so ncthing which they have
missed. The younger people discard the
older values either because they do not
approve of thcm or because they think
the older generation has not lived up to
their values. Itis one or the other. But
it is certainly much deeper than merely
a quest for jobs. security or any such thing.
These do form part of the crisis in India

but there is somsthing  beyond  thart.
SHRI A. I'. CHATTERJEE (West
Bengal) : Wil you remove the CRP

from West B: ngal?

SHRIMATI INDIRA GANDHI :
I think the prople of Bengal want the
CRP there so that the outward disorder,
which is not connected with this kind of
mental ferment, can be put down and the
situation made peaceful. Then we can
all sit toyether to find a way of release

or syne fulilmant for the younger peo-
ple.
Some honou able Members have also

spoken of uncortainty. I do not know;
perhans they tiemselves feel uncertain
or their parties (eel uncertain. I can assure
them that so far as we are concerned, we
do not think there is any uncertainty ei-
ther amongst us or amongst the people
of India. I have been travelling a great
dea’ and whercver I go. I find the people
are certain of what they want. To be rest-
less is something different. The people
are certain of .vhat they want. They are
certain also of the changes they desire.
And it is un ¢ us o try and bring about
those ~hanges as quickly as possible thr-
ouzh demncrati: and constitutional means.
Had it been humanly possible to have an
ideal! plan here or anywhere in the world,
I am sure, soniebody would have produ-
ced it. But it has not been produced either
in India or in zny other country. An ideal
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is something towards which one works.
It is not something that you can immedi-
ately grasp. The idealitself can be a moving
thing, in the sense rhat the needs of our
people are not stagnant. As they obtain
something, they will want and rightly
want, other tnings, and we are trying to-

wards them.... .

AN HON. MEMBER: Material
needs.

SHRIMATI INDIRA GANDHI

We want both. You may want only one.
But we think that the merc fulfilment of
the material needs of the people is not
cnough for any nation. Many nauons
today which arc affluent, have discovered
this truth for themselves. So we think
that while it is important to give the people
their basic needs, which is the most im-
portant thing and which is a short-term
measure, we have to look beyond thar as
well.

One other honourable Member. I be-
lieve the Member who spoke last, spoke
of the great adventure of plenning, the
great adventure of building up this coun-
try. Another honourable Member said
that we have rather giandiose schemes.
I do not think tha. anyonc looking at this
plan or at the schemes we have formulat-
ed will call it a grandiose Plan. Itis on
the whole a small Plan compared with che
needs of the Indian people. 1 want to say—
I do not know how many Members will
agree with me—that I do have grand drea-
ms for this country and I think all the
people of India, especially the young peo-
ple of India, do have grand dreams.
No people can survive or grow unless
they have such grand dreams and unless
they aim higher than chey can grasp or
reach.

All of us have before us a vision of
India, an India which is strong and pros-
perous, a country which will produce
some day 100 million tonnes of steel per
year and one billion kilowatts of power
when no family will know the pangs of
hunger. But this vision has to be translated
into reality through hard work and de-
dication and sacrifice  While drawing up
the Plan. we have to combine our jdealism
with a realistic appraisal of our resources
and our capabilities in this short time,

I am sure that hon Members know
that this Plan is already in the process of
implementation in ecvery State regardless
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of whether they have a coalitation Gov-
ernment or Gongress Government or non-
Congress Government. Also while it is
bzing implemented, we are consrantly in
touch with the planning Commission,
and the adminirtration along with all
these bodies at the State level. We should
pledge our support to the Plan so that if
it i3 not adequate, we can see how by
implementing it and fulfilling the rtargets
sooner we can raise till more resources
1o do the many things which we have not
been able to indicate in the Plan. I am
sure that this is possible. Some hon. Mem-
bers have spoken with depression and
passimism. I do not share their autitude.
I am optimistic and I know that the
people of India, with all their difficulties
are also optimistic about their future
and the Plan forms part of their future.

So, 1 should like to request the hon.
Members who have moved amendment
to the main motion, not to press them
but if they do press, I request the House
1o reject the amendments. Of course, there
are one or two points in the amendments
which we ourselves would like to do
for instance, to make certain structual
changes which are necessary. We have
to find the means by which to bring them
about with the consent of the people
and through democratic means

SHRI S. N. MISHRA: We have to

seck. ...

MR. DEPUTY CHAIRMAN:
clarifications. . ..

No

(Interruptions)-

SHRI S. N. MISHRA: You have a

particular duty in the circumstances.

MR. DEPUTY CHAIRMAN: You
have raised the points and the hon
Prime  Minister has replied to them
There cannot be any clarifications . . .

(Interruptions).

SHRI S N. MISHRA: Since it con-
cerns you, Mr. Deputy Chairman, I am
constrained to seek a clarification The
Parliament of India had always been given
the opportunity of serving in various com-
mittces to go into detail the various as-
pects of the Plan. This was a point which
was raised by me.

It was, I think, on behalf of the entirs
Housc that I had raised this point. Why

was this opportunity denied to us? That
is No.r.
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And, may I submit to you again that
we have been utterly disappointed. The
Prime Minister has no right to disappoint
us to the extent she has done. As the Chair-
man of the Planning Commission, she did-
not deviate into planning at all except
on one or two occasions planning as an
integrated whole. ...

(Interruptions)

She did not deviate into planning at all
and in her speech, Mr. Deputy Chairman
she was mistaking the wood for the trees

. . . (Interruptions)

It was like Hamlet without the Prince
of Denmark. . . .

(Interruptions)

THE LEADER OF THE HOUSE
(SHRI K K. SHAH) : Are you going to
bave a discussion on the speech?

(Interruptions)

SHRI S. N. MISHRA:  The hon.
Prime Minister has thrown a challenge
to us that we should produce an alterna-
tive plan (Interiuptions). We
arc prepared 1o do it if the Prime Minis-
ter is prepared to sit now. We are prepared
so accept the challenge . . . (Inferruptions).
We require an answer to this question:
Why a Parliamentary Committee was
(Interruption)
And, you as the Deputy Chairman and
as the guardian ol our rights and interests,
you have to seek this clarification from the
Prime Minister as the Chairman of the
Planning Commission. It should not be
left to us to raise this question.......
(Interruptions) Don’t you think (ad-
drescing the Members) that we are entitled
to an answer on this question?

SOME  HON. MEMBERS: No.

SHRI S. N. MISHRA: Because it
refers to 2 Parliamentary privilege and in
respect of the Plan we had an opportu-
nity of serving on the various committees

.. (Interruptions) Why was this denied to
us? We requirc an answer to this ques-
tion.

SHRI K K. SHAH: If the speech-
is not satisfactory, the Prime Minister
loses the vote. But, afier the speech, there
cannot be any cxplanation Either the
people are satisfied and they vote, or they
are not satisfied and they do not vote.

(Interriptims)
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SHRI NIREN GHOSH: An alter-
native plan we ¢1n produce. . ...

(i nterruptions)

AR F (AqqF g Aqr
TR qgT 3T F q(A, AT & AT
qft #7Ar aArgAT g wrew  fafreet
arfgar carfar pftmT @ SJaTET & W
9 far ax & 7z fedw gt & vawl
gegi . frend gar &, Sarasrd & g
W G371 grafag gz gar 2
ffus qrzz w00 Igia qiz faar ?
% WigE & AT Wi A8y A
(Iterrupiions) 2fitm, fedz &1 oa o
QA g s A § FgA zaar & A%
QA0 ArgAT F- -

39T 347 HA FIFFT AZ Fal

f&  acfeer 7af &2,

BH g AT @ 7R A8, AT Ao
T gAA

DR. BHAI MAHAVIR (Delhi): Sir,
a very partinent tlarification

MR. DEPUT - CHAIRMAN: No.

DR. BHAI MAHAVIR : Sir, this has

besn pzrmitted. . . | (Interruptions)
We are nnt gying 1o make speeches. .

(Int rruptions)

M TRATAW ¢ IT A Fr feeqrs
gHA H9 gAr wE | ATTHEE sraifaa
IA Zrd, AT aEF arad TqA w51
dar  frar wrar

DR. BHAI M/ HAVIR: Sir, the hon.
Prime Minister teferred to some of the
ideas which ha. been mentioned here
about self-relianie and about doing away
with foreign aid and all that. Now, what
I want to know i+ whether it is not a fact
that right from 1he First Plan Document
it has been ‘held out before us that the
country would beome independent of fore-
ign assistance at some date and that
date has been poitponed, Plan after Plan,
gradually. (Interruptions) Now, is it pro-
per (Interruptions) Now, is it
proper for us t‘o consider or is it proper
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for the hon. Prime Minister to decry the
idea of a self-reliant Plan as 2 ‘Never’
Never Land’? We have alwasy been. . ..
(Interruptions) We have always
been assured of a time, of a stage, when
we will be ome automatically independent
or self-dependent and now we have been

kept by the government.....
{Interruptions).
MR. DEPUTY CHAIRMAN: Please
sit down.
DR. BHAI MAHAVIR: ... we have

been kept by the government with the
promise of the ‘Never, Never Land’.
We have always been promised with the
date as coming....... (Interruptions).

MR. DEPUTY CHAIRMAN: What
is the clarification? You are making a

speech.
DR. BHAI MAHAVIR: No. I am
asking whether we shall write off the

possibility of having a self-reliant plan
and self-reliant growth. If not. by when
the government hopes to achieve it ?

(Interruptions).
MR. DEPUTY CHAIRMAN: Al
right, please sit down.
(Interruptions)
DR. BHAI MAHAVIR: And. se-

condly. about the figures of unemploy-
ment. In the morning also, we exercised
ourselves greatly to find out from the
government as to why, if the methodology
of estimating the unemployment figures
was defective and we have lived with that
defective methodology all these years,
we cannot afford to leave that old metho-
dology, if not for anything else at least
for keeping the figures correctly. . . .

(Interruptions)

MR. DEPUTY CHAIRMAN: No.
more Speeches. Please sit down, please
sit down . . .

(Interruptions)
DR. BHAI MAHAVIR: Is she pre-
pared to answer?
SHRI PITAMBER DAS : I do not

want any clarification. I want tp make a
submission. Before you proceed with voting
I have a submission to make. In this
House of ours, there are 2 dozen Members



239 Motion re

[Shri Pitamber Das]

who have been nominated by the Presi-
dent of India for their special knowledge
and p-ac:ical exp:rience in arts, science,
literature and social services.

Sir, they aresupposed to be non-aligned
people that is not belonging to any poli-
tical party. I  would, therefore, appeal
through you to them. .... (Interruptions).
At least give me a patient hearing You
may or may not agree with me, that
is a different matter. I would,- therefore,
appeal to such nominated Members
not to pur their weight on this side or that
side. Although they have a right to vote;
th>y, 1n all fairness, should abstain from
voting on this issue.

MR. DEPUTY CHAIRMAN : Eve-
very Me nber has got a right to vorte.

I am now puauing tne amendments to |

vote.
SHRI S. N. MISHRA: Sir, since the

Prime Minister has appealed 10 . >

withdraw our amendments.
MR. DEPUTY CHAIRMAN:

the stage of voting has come
SHRI S. N. MISHRA:

(Interruptions).
MR. DEPUTY CHAIRMAN:
question is :
1. “That at the end of the motion
the following be added namely :

Now

Sir.....

The

‘and having considered the same,
this House is of the opinion that the
Fourth Five Year Plan, 1969-74,
embodies  the same hankrupt poli-
cies  underlying the carlier Plans
which resulted in growing unemploy-
nent. inflationary rise in  prices,
increasing disparities in income bet-
ween classes and sections of people
and belween States and  regions in
India, increasing dependence on fore-
ign aid, further penetration of pri-
vawe foreign capital increasing con-
centration of economic power and
monopoly b)th in industrial and agri-
cultural sector continuance of feudal
and semi-feudal rcladons
tinued impovetishment of the broad
masses of people, and therefore calls
upm the Government of India to
conpletely reverse these policies on
the basis of the document submitted
by the State Planning Board, Gov-
ernment of Kerala, on ‘‘Alternative
Policies for the Fourth Five Year
Plan’.’!

[RAJYA SABHA]
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SHRI T. GHENGALVAROYAN

(Tamil Naedu): Sir, I move for leave to
; withdraw my amendment.

*Amendment No. 2 was, by leave,
withdrawn.
MR. DEPUTY CHAIRMAN: The

question is: ,

3. “That a1 the end of the motion,
the following be added, namely:

“and baving considered the same
this House is of opinion that the
& Fourth Five Yeer Plan 1s a plan of
surrender to the big ° bourgeoise
and that, contrary to the declared
objecrives capitalist devclopment has
been sanctioned and encouraged
the Plan.”

The motion was negatived

f

SHRI S. N. MISHRA: Sir, with
regard to my amendments (No. 4 and 5)
1 am pressing them by saying a few words.

) MR DEPUTY CHAIRMAN: No
|

not at this stage. The Motion 2nd all the
amendments have already been discussed.
So you have no right to speak now.

SHRI S. N. MISHRA: Sir, may I
szy in passing that since all our criticism
have been like water thrown on the duck’s
back and her choice has fzllen on Shri
M. N. Kaul alone and since Shri M.N.
Kaul does not constitute the entire Par-
liament and also since our criticisms have
been treated with such indifference, we
are constrained to treat her appeal to us
to withdraw our amendments with the
same contempt? Thercfore I press my
amendments. I would read out my Am-
endment No. 4

My amendment reads. ..

SHRIMATI PURABHI MUKHOPA-
DHYAY: While you are taking vote, is
there any rule te prove that any speech.. ..

MR. DEPUTY CHAIRMAN:
only recading the amendment.

He is

SHRIMATI
PADHYAY :

rules.

PURABHI MUKHO-
You must observe certain

*For 1ext of amendmen, ride Debate
| dated the 12th August, 1g70.
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SHRIS.N. MISIHRA: Mv amendment

reads :

4. “and having considered the same,
this House is of he opinion that there

should

be a stinding Committee of

Parliament on Ilanning analogous in

s:atus to the Committee on
Accounts
keep a watch on ‘he imnlement

tas Plan and sulmit periodic
on its progress.’
MR. DEPUTY CHAIRMAN

question is @

1 “That at th: end of the

Public

or Pi'blic Undertakings to

ation of
reports

: The

motion,

the following be added, namely:

“and having considered ch

¢ same,

this House is ci the opinien that there

should be a
Pa-liament on Planning

S:anding Commiltee of
analogous

. status to the Committee on Public

Accounts or *ublic

Undertakings

1o keep a watc1 on the implementa-

tior of the Plan and submit
reports or its rogress’’.

The Horse di ded.

MR. DEPUTY CHAIRMAN:
53; Noes-82.

AY S—53

Advani,Shii Lal K.
Anandan, Shri T V.
Angre, Shri S. C.

Bhandari, Shri Sunder Singh
Bindumati Devi, Shrimati
Chatterjee, Shri A P
Chaudhary, Shri ‘3aneshi Lal
Chavda, Shri K. S,
Chenzalvaroyan, Sliri T.

Das, Shiri Banka Brehary

Doogar, Shri R. §,
Ghoch, Shri Niren
Goray, Shri N. (.

Gupta, Shri Balkri-hna
Gurupadaswamy, Shri M. S.
Jain, Shri Rattan Lal
Kaul, Shri B. K.
Kemparaj, ShriB.'T.
Mahanti, Shri B. K.
Mahavir, Dr. Bhai

Mandal, Shri B. N.

Shri S. S.

Mariswamy,

periodic

Ayes-
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Mathew Kurian, Dr. K.
Mathur, Shri Jagdish Prasad
Menon, Shri K. P. Subramania
Mishra, Shri S. N.

Mitra, Shri P. C.
Mohammad Chaudhary A.
Muniswamy, Shri N. R.
Nawal Kishore, Shri

Panda, Shri K. C.

Pande, Shri C. D.

Patel, Shri T, K.

Pattanayak, Shri B. C.
Ptamber Das, Shri

Prem Manohar,Shri

242

Pushpaben janardanrai Mehta, Shrimati

Rajnarain, Shri

R ddy, Shri Mulka Govinda
Sahai, Shri Ram
Sardesai, Shri S. G.
Shah, Shri Manubhal
Shanta Vasisht, Kumari
Shejwalker, Shri N. K.
Sherkhan, Shri

Singh, Shri Sitaram
Singh, Shri T. N.
Thengari, Shri D.
Tripathi, Shri H. V.

Shii Mahavir
Shri Man Singh
Varma, Shri Niranjan
Yadav, Shri J. P.

NOES—82
Shri A. K. A.

Tyagi,
Varma,

Abdul Samad,
Ahmad, Shri Syed

Anandam, Shri M:

Ansari, Shri Hayatullah
Appan, Shri G. A.

Arora, Shri Arjun

Bachchan, Dr. H. R.

Bhatt, Shri Nand Kishore
Chandra Shekhar, Shri
Chattopadhaya. Dr. Debiprasad
Chaudhari, Shri N. P.

Das, Shri Balaram

Das, Shri Bipinpal

Dass, Shri Mahabir

Deshmuhk, Shri T. G.
Dharia, Shri M. M.
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Goswamy, Shri Sriman
Gujral, Shri 1. XK.
Hussain, Shri Syed
Jairamdas Daulatram, Shri

Kaul, Shri M. N.

Khaitan, ShriR. P.

Khan, Shri Akbar Ali

Kollur, Shri M. L.

Krishan Kant, Shri

Kulkarni Shri A, G.

Kurup, Shri G. Sankara

Maragatham Chandrasekhar, Shrimati
Mehta, Shri Om

Prafulla

Mishra. Shri L. N.
Mohamod Usman, Shri

Mohideen, Shri S. A. Khaja
Mukherjee, Shri Pranab Kumar

Nagpure, Shri V. T.

Nandini Satpathy, Shrimati

Narayani Devi Manaklal, Shrimati
Neki Ram, Shii

Panda, Shri Brahmananda
Panjhazari, Sardar Raghbir Singh
Patel, Shri Devdatt Kumar Kikabhai
Patil, Shri P. S.

PrithwiNath, Shri

Punniaah, Shri Kota

Purabi Mukhopadhyay, Shrimati
Puwakayastha, Shri Mahitosh
Rajendran, Shri S. S.

Raju, Shri V. B.

Ramaswamy, Shri, K. S.

Ramiah Dr. K.

Reddy, Shri Gaddam: Narayana
Reddy, Shri K. V. Raghunathe
Reddy, Shri M. Srinivasa

Roshan Lal, Shri

Biren
Salig Ram, Dr.
Samuel, Shn M. B.
Sanjivayya, Shri D.

Sarojin' Krishnarao Babar, Dr. Kumari
Satyavati Dang, Shrimati

en, Dr. Trguna

Shah, Shri K. K.

Sharma, Shri Atianat Prasad

Shulka, Shri Chakrapani

Shulka. Shri M. P.
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Shyamkumari Devi, Shrimati
Singh, Shri Bhupinder

Singh, Shri Dalpat

Singh, Shri Jogendra

Singh, Shri Triloki

Sinha, Shri Awadheswhwar Prasad
Sinha, Shri Rajendra Pratap
Sisodia, Shri Swaisingh

Sukhdev Prasad, Shri

Tilak, Shri J. S.

Tiwari, Pt. Bhawani Prasad

Tohra, Sardar Gurcharan Singh
Untoo, Shri Gulam Nabi

Usha Barthakur, Shrimati
Vidyawati Chaturvedi, Shrimati
Vimal Punjab Deshmuk, Shrimati
Yadav, Shri Shaym Lal

Yajee, Shri Sheel Bhadra

The motion was negatived.

MR.DEPUTY CHAIRMAN: Amend-
ment No. 5. Mr. Mishra, are you pres-
sing this amendment?

SHRI S. N. MISHRA: Yes. Sir.

MR. DEPUTY CHAIRMAN: Then
I put it to vote.

SHRI 8. N. MISHRA: Let me read

out my amendment before you put it to
vote. And this should be the practice.
MR. DEPUTY CHAIRMAN: No.
SHRI S. N. MISHRA : Iinsisted even
on the President’s Address that you should
give us the opportunity of reading it.
And it was conceded at that time.

MR DEPUOTY CHAIRMAN: The
amendments have already been circulated
to hon. Members and you necd not read
out your amendment No. 5 now.

SHRI S. N. MISHRA: Is it right ?
When we press any amendment, there is
certain importance attaching to it.

SHRI JAIRAMDAS DAULATRAM:
On a point of order, Sir. All these years
the convention or the rule has been that
when a motion or an amendment is put
to vote, at that time it is the Chair who
has to read out the motion or the amend-
ment, and it is not the mover of a motion
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or an amendment who is to read out his
notion or amendmen' at the time of vot-
ng. It will be setting a bad precedent for
he first time today 1 the hon. Member
s allowed to read out his amendment at
his stage of voting o1 it.

MR. DEPUTY CHAIRMAN: Actua-
tly, I had allowed tle hon. Member to
read his amendment sarlier. But now, as
there is some objeciion being raised to
this procedure, I thnk the procedure
that only the Chair is supposed to read
out the amendments and put them to
vote, and not the hkon. Members who
moved them earlier—. s there is objection—
I think we should fo low the wusual pro-
cedure.

SHRI S. N. MISHRA:  With regard
to this point of ord'r may I make this
submission that at tie time of the Presi-
dent’s Address our pint of view was con-
ceded that the Meriber who moves an
amendment, if he prisses it, he will have
the opportunity to read it out? And
I had read out my amendment at that
time

MR. DEPUTY C1AIRMAN: So far
as I remember, I tlink the amendments
were read out by m only because I was
presiding at that tirne, and I had to read
all the amendments ncluding, I think,
four many in the na ne of Mr. Rajnarain.

ot TArREY : {19% FaET HiEw,
970 glAT | R TE T9T § HOAT side-
Few MR FAAD,  AVEY, qriAaieedy
dffem T @y 2 f6 @m emiw
HHEHZ A FT 9T A ITHT W A9
FMAE §, 388 (79 U 91 faete goay
HEAC qEAC 7\ Unterruption) ¥ g
gsiwi frAvEdT £ am av 7@ §, &
sAthfes fewmAst #am a7 wr §

There is
myself.

difference between you and

ot Iggafy © HET Wi )

SHRI
ave time, the Chair does not read
amendments, but where an

M. N. KAUL : Normally, to
the

individual
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Member desires that his amendment
should be read, it should be read so that,
as one Speaker humourously put it, the
House would be persuaded by the inter-
vening speeches and would know exactly
what they are to vote on. >

MR. DEPUTY CHAIRMAN: Now
I put amendment No. 5 standing in the
name of Mr. S. N. Mishra.

Sl TRATO . qFHT AH gfz 3 1

St guawwfa : ga Hif9g | gEHT
T gnn afra wneewsE FI9 TR A
geer 4 wsz frai 3 z@fAd @Ay
gaedt & AW Y qwed Agy g 1

S| AW ;T gy oqr  Avad
fran fasraar ga € S T gAF g
T FaAT | AW Foardar wifzr =
HAIAT FT AT FIA A H AW

g
st gaawla c Fga U 9w §
LECARL £ T S

o} TrwAeEe : efgy feszatfiaer 9
¥ g wEm a1 ogarw fadg 2
AW

MR. DEPUTY CHAIRMAN: The

guestion is:

5. “That at the end of the Motion
the following be added, namely:

“and having considered the same
this House is of the opinion that the
Plan should be recast with a view
to creating adequate employment
opportunities, ensuring p ice stability,
fulfilling the basic needs of the people
in terms of food. clothing, shelter,
education, health, etc. by 1975-76,
and giving greater attention to the
backward areas and the backward
sections of the society”.

The motion was negatived.

MR. DEPUTY CHAIRMAN: The

question 1is:

6. “That at the end of the Motion,
the following be added namely:
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[Mr. Deputy Chairman]

‘and having considered the same,

this House is of the opinion thart
Government has failed to continue
after 1968-69 the scheme of pos-
matric scholarships to Scheduled Caste
Scheduled Tribe, denotified, noma-
dic,” semi-nomadic Tribeand lower-
Income Group students as a centrally
sponsored scheme.”

The motion was negatived.

MR. DEPUTY CHAIRMAN:

question is:

The

7. ““That at the end of the Motion
the following be added, namely:

‘and having considered the same
this House is of the opinion that Gov-
ernracnt has {ailed to keep a constant
watch on the progress, implementation
of land reforms and the distribution
of surplus lands available, due to the
ceiling on land holdings, among the
landless scheduled caste and schedu-
led tribe agricultural labourers’.”

The Motion was negatived.

MR. DEPUTY CHAIRMAN
question is

The-

8. “That at the end of the Motion’
the following be added, namely:

‘and having considered the same,
this House is of the opinion that
Government has failed to curb the
increasing number of gruesome inci-
«dents of Harijans being burnt alive
or murdered by the non-scheduled

2 2

castes in the country’.

The motion was negalived .

MR. DEPUTY CHAIRMAN:

guestion is :

The

9. “That at the end of the Motion,
the followng be added, namely:

‘and having considcred the same,
this House is of opinion that the Fourth
Five Year Plan should be revised
keeping in view the following progra-
mmes of action :

(a) land reforms by reducing the
ceiling on land to 15 standard
acres and omitting all the existing
exemptions provided in the land
reform laws and by giving peasant
proprietorship to the tenants and
actual tillers and by allotting sur-
plus lands and waste lands to land-
less labour and small peasants, to
be completed within 1970-71

[RAJYA SABHA]
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(b) inequality in the existin
income should he reduced to
have a disparity within 1: 10 at
the maximum;

(c) industrial licensing
should be revised not
larger business houses to get any
further licences with a view to
curb the power of monopolists in
the economy;

policy
to allow

(d) preparation of a phased
programme to hring about 50
per cent of agricultural land under
irrigation, either flow or lift, with
in five years;

(e) effective steps to maintain

price stability; and

(f) expansion of job opportuni-
ties to provide employment oppor-
tunities to unemployed youth of the

country’.”
Division.
Y TIFATAN ¢ FEIAT TH eqIEHT
®T OWRA ...
(Interruption)

MR. DEPUTY CHAIRMAN: When
I have called for division, there 1is no
point of order.

St UKAEAN ;T FU HF AT |
TH HAFIF A 7T F20 FHT

sy gxawwiy :
far &

zay feawa &iF

Y UFMTVAN ;. AT AT 9 ATAT Fy
UHIHE 2 TEF AT g U T AT Us...

HON. MEMBERS : No, no.

MR. DEPUTY CHAIRMAN: Order,
order please.

SHRIMATI PURABI MUKHOPA-
DHYAY: May I peint out there cannot
be any :peech before a division?

SHRI RAJNARAIN:
ceeding with absurdity,
absurdity.

You are pro-
parliamentary

s goaaaf : w9 45T | aET
T(E°T A% ATEST JHA § 947 TG0 |
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SHRI ARJUN ARORA (Uttar Pra-
desh): This amendruent is a very sensible
one which embodies many of the policies
at least in theory acce pted by the Govern-
ment. May I reqiest the Government
to accept it?

HON. MEMBER :: No, no.

SARDAR RAGHBIR SINGH PAN-
JHAZARI (Punjab How can it b®
accepted?

MR. DEPUTY C-1AIRMAN: There
is no point of order. I have called for a
division now.

SHRI ARJUN /RORA: A sensible
Government can acc pt a sensible amend-
ment at any stage.

(Interruf tions)

MR. DEPUTY CHAIRMAN: Or-

der, order. Please it down.

SHRI N. G. GORAY: Let there

be freedom of conscit nce.

SHRI S. N. MISHRA: Now, with
regard to voting on 'his, my submissions
are two. One is thai in (a) 1t is not clear
and, therefore, we would like clarifica-
tion

HON. MEMBER  : No, no.
(Inter; wptions)

sfy URAITEAR : TF TSI &, 29FT
w7 " AT F7 )

st ggaarala o e S, amaE Far
FgAr & 7

s\ TwarRR AT A A FgAT
grgar g f& wfaw ardt & Ay fa-
zifar & s § 919 IA A frwadn
A1 2 AOF qrg g AT A faEd
gt |y | (Interrupion)  wfar qrdt geetr
qréf T ET 7

SHRI MAHAVIR TYAGI (Uttar
Pradesh): The rul.ng party must not be
unrully.

st spATeEa fasr ;. qOA A@ AT
AT J9T9 Gl AgieAr ar <@ ...

(Inter ruptions)
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] SHRI K. K. SHAH : When a division,
is called and when votes are to be taken
you are asking for clarification.

SHRI RAJNARAIN :
what?

Voting for

5t varARed R QF /Ty g9
AT atq @Al gw oAl &0 uw
FIEHT AT WIT AET FT TG 47 |
'MR.DEPUTY CHAIRMAN: During
division stage there can be no point of
order.

s wraReed A : F aa ¥ 99 <@
g1 T EATY YW FI | AN HFAr
7z & fa a¥edT A agh 9% ggeEr &
arg ardr g, Hifqwr avam s @
gl FAfad s AT F ak ¥ wid
fa% faaiaai g ?
~ MR. DEPUTY CHAIRMAN: This
is a clarification about the amendment.

If you want to say anything about the
voting, you can say about the voting.

_ SHRI N.G.GORAY: They are find-
ing it difficult to decide.

SHRI S. N. MISHRA: We are find-
ing it difficult to understand. We are not
quite clear about the concept of 15 acres,
soit will be difficult for us to vote. There-
fore, my submission would be that you
should ask for voting separately.

(Interruption)

MR. DEPUTY CHAIRMAN: Order,.
order, please. Amendment No. g is one
complete amendment. It cannot be sepa-
rated in parts.

St UTATAW ;. AT T qTd FH
g7 @ 9HSHT ¥ TeT A RAT ART
qréq é (Interruptwn)

o\ gwgwafa : a9 dfeF A & @
g

oft TS @ A9 Gfe7 afsT |
FTWE |

MR. DEPUTY CHAIRMAN : Order
order.
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SHRI RAJNARAIN:

proper way of conducting business.

MR.DEPUTY CHAIRMAN: Order,

order.
SHRI RAJNARAIN: I will have my
say. The House should be conducted

in a proper way. T3 HHTHE %' I5%F
AT AT AT E AT I§ F ATT HAT
qUATE. ..

SN Syaaraf : wq afsq, F A @
T

-

SHRI PITAMBER DAS: Since it is
a matter of procedure, we should seriously
consider the implications of the procedure.
1t is corréct that it may be very difficult
for Members to agree with some and dis-
agree withother portions of the amend-
ment. Therefore, if we have a block voting,
that difficulty would arise. ({ntermptzgn).
Have patience. The difficulty is genuine,
but if the movers of the amendment were
keen on having the support on some por-
tions of the amendment, then he should
not have taken the risk of putting all of
them together in one amendment.

MR. DEPUTY CHAIRMAN: You
are right there.
SHRI PITAMBER DAS: He ought

to have broken it up into Tnany portions
That is how the amendments should have

come for voting.
MR. DEPUTY CHAIRMAN: As
pointed out by Mr. Pitamber Das. ...
=) TSI ¢ IR TR A WA
garfasa famw qr@ gar ar. ..

MR. DEPUTY CHAIRMAN: Will
you please sit down?
SHRI MAHAVIR TYAGI: On this

point of order, I beg to ::ubmit that if
any Member has any objection to any
clanse of this amendment, then he ought
to have given notice of amendment to
amendment. So long as that is not given,
vote should be taken on the whole amend-

ment.

st QSARE ;- qg ar g fefe-
el TE & |
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=t guawnfa : zq Farg  d Wig F}
ang # AG7 AT W g |

M UFFRER . HT AT
gl H{ F § I TAT g Fifd &L
FHTHE & AFAT AFA A §  IT F FF
AT 8. ..

MR. DEPUTY CHAIRMAN: Please
sit down. As I have said already, if the
mover of the amendment wanted to have
separate amendments on separate subjects,
he could have definitely moved separate
amendments. Even if the mover of the
amendment has moved one amendment
covering various subjects, as pointed out
by Mr. Tyagi any other Member could
have moved an amendment to his amend-
ment asking for deletion, of certain por-
tions. But nobody has moved any amend-
ment to this amendment. So I have now
to put amendment No. 9 as a whole

ot AT AT FV qFERT

gaT< sragafa g

MR. DEPUTY CHAIRMAN:
question is:

The

9. “That at the end of the Motion
the following be added, namely:

‘and having considered the same,
this House i3 of opinion that the
Fourth Five Year Plan should be
revised keeping in view the following
programmes of action—

(a) land reforms by reducing
the ceiling on land to 15 standard
acres and omitting all the existing
exemptions provided in the land
reform laws and by giving peasant
proprietorship to the tenants and
actual tillers and by allotting sur-
plus lands 2and waste lands to land-
less laboyr and small peasants, to
be completed within 1970-71.

(b) inequality in the existing
income should be reduced to have

a disparity within 1:10 at the
maximum;
(¢) industrial licensing policy

should be revised not to allow larger
business houses to get any further
Jlicences with a view to curb the
power of monopolists in the eco-
nomy;
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(d) prepara'ion of a phased pro-
gramme to bring about 50 per cent
of agricultural land under irriga-
tion, either low or lift, within
five years;

(e) effective steps
price stability: and

to maintain

(f) expansion of job opportuni-
ties to provide employment oppor-
tunities to une mployed youth of the

EIEL]

country’.
The House divideil:
Ayes 13
Noes 79
AYES- 13

Chatterjee, Shri A. P.

Das, Shri Banka Beliary
Ghosh, Shri Niren

Goray, Shri N. G.
Mahanti, Shri B. K
Mandal, Shri B. N

Mathew Kurian, Di. K.
Menon, Shri K. P. Subramania
Pattanayak, Shri B, C.
Rajnarain, Shri

Reddy, Shri Mulka Govinda
Sardesal, Shri S. G

shanta Vasisht, Ki mari

NOES—79
Abdul Samaud, Shr: A. K. A.
Ahmad, Shri Syed
Anandam, Shri M.
Ansari, Shri Hayatullah
Appan, Shri G. A
Bachchan, Dr. H. R.
Bhatt, Shri Nand Kishore
Chandra Shekhar. Shri
Chattopadhyaya, ODr.
Chaudhari, Shri N. P.
Das, Shri Balram
Das, Shri Bipinpal
Dass, Shri Mahabir
Deshmukh, Shri "
Dharia, Shri M. M.
Goswami, Shri Sriinan Prafulla
Gujral, Shri I. K.
Hussaln, Shri Syed
Jairamdas Daulatram, Shri

Debiprasad

G.
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Kaul, Shri M. N.

Khaitan, Shri R. P.

Khan, Shri Akbar Ali

Kollur, Shri M. L.

Krishan Kant, Shri

Kulkarni, Shri A. G.

Kurup, Shri G. Sankara
Maragatham  Chandrasekhar, Shrimati
Mehta, Shri Om

Mishra, Shri L. N.

Mohamod Usman, Shri

Mohideen, Shri S. A. Khaja
Mukherjee, Shrt Pranab Kumar
Nagpure, Shri V. T,

Nandini Satpathy, Shrimati
Narayani Devi Manaklal, Shrimati
Neki Ram, Shri

Panda, Shri Brahmananda
Panjhazari, Sardar Raghbir Singh
Patel, Shri Devdatt Kumar Kikabhai
Patil Shri, P. S.

Prithwi Nath, Shri

Punnaiah, Shri Kota

Purabi Mukhopadhyay, Shrimati
Purakayastha, Shri Mahitosh
Rajendran, Shri S. S,

Raju, Shri V. B.

Ramaswamy, Shri K. S.

Reddy, Shri Gaddam Narayana
Reddy, Shri K. V. Raghunatha
Reddy, Shri M. Srinivasa

Roy, Shri Biren

Salig Ram, Dr.

Samuel, Shri M. H.

Sanjivayya, Shri D.

garojini Krishnarao Babar, Dr. Kumari
Satyavati Dang, Shrimati

Sen, Dr. Triguna

Shah, Shri K. K.

Sharma, Shri Anant Prasad
Shukla, Shri Chakrapani

Shukla, Shri M. P.

Shyamkumari Devi, Shrimati
Singh, Shri Bhupinder

Singh, Shri Dalpat

Singh, Shri Jogendra

Singh, Shri Triloki

Sinha, Shri Awadheshwar Prasad
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Sinha, Shri Rajendra Pratap
Sisodia, Shri Swaisingh
Sukhdev Prasad, Shri

Tilak, Shri J. S.

Tiwary, Pt. Bhawaniprasad
Tohra, Sardar Gurcharan Singh
Untoo, Shri Gulam Nabi
Usha Barthakur, Shrimati
VidyawatiChaturvedi, Shrimati
Vimal Punjab Deshmukh, Shrimati
Yadav, Shri Shyam Lal

Yajee, Shri Sheel Bhadra.

The motion was negatived.
MR. DEPUTY CHAIRMAN:
question is:

10. “That at the end of the mo-
tion, the following be added, namely:

The

‘and having considered the same,
this House is of opinion that the
professed  social objectives of the
Plan cannot be achieved without
basic structural changes 1n our
economy and without a radical
change  of the implementing

agencies’.”

The motion was negatived.
MR. DEPUTY CHAIRMAN: The
question is:
11. “That at the end of the motion,
the fcllowing be added, namely :

“and having considered the same,
this House is of opinion that there
is no mention therein of any mea-
sures to solve the problem of unem-
ployment and similarly there is no
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provision therein for the development
of Madhya Pradesh”.

The motion was negatived.

STATEMENT BY MINISTER RE.
DERAILMENT OF TRAIN NO. 40
DOWN DELHI-HOWRAH JANATA-
EXPRESS NEAR THE DOWN DIS-
TANT SIGNAL OF KHAGA STATION
OF NORTHERN RAILWAY ON 12TH
AUGUST, 1970 AND SUBSEQUENT
SIDE COLLISION OF TRAINNO.

UP TOOFAN EXPRESS WITH THE
DERAILED COACHES OF 40 DOWN

JANATA EXPRESS

MR. DEPUTY CHAIRMAN: The
Deputy Rilway Minister will now make
some statement regarding railway acci-
dents.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
ROHAN LAL CHATURVEDI): Mr.
Deputy Chairman, Sir,it is a long state-
ment. ..

MR. DEPUTY CHAIRMAN: You

lay it on the Table.

SHRI ROHANLAL CHATURVEDI:
I lay the statement on the Table.
[Placed in library. Se¢ No. LT-4018/70.]

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 a. M.
tomorrow.

The House then adjourned at
fifty-two minutes past six of the
clock till eleven of the clock on
Friday, the 14th August, 1970.



